IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :09-01-2020

Date : 09.01.2020

WP (C) - Order (Se
1 2253/2 109.01.20 28383/2 CHINTU c.o. |COURT Dtd. at
020 20 019 SAMAL Y NO. 22 |2020- No-
01-07 )
[ WP (C) - Order (Se
5 2254/2 109.01.20 283612 MANAST c.0 COURT |Dtd. at
020 20 019 PANDA Y INO. 22 |2020- No-
01-07 )
e WP (C) - Order (Se
3 2255/2 109.01.20 283862 CHINTU c.o. |COURT Dtd. at
020 20 019 SAMAL Y INO. 22 |2020- No-
01-07 )
[ Order (Se
WP (C) - WRIT
2256/2 109.01.20 COURT |Dtd. at
4 020 20 §§;03/2 M R SAHOO C.0. 115, 22 |2020- ??ANCH No-
01-07 33)
WP (C) - Order (Se
5 2257/2 109.01.20 28610/2 B R c.o. |COURT Dtd. at
020 20 019 SENAPATI Y NO. 22 |2020- No-
01-07 33)
[ ord S
o [2258/2 (09.01.20 ?5;:;;2 o X MAHALIK lc.o. |COURT Dea. ;te
020 20 019 Y INO. 22 |2020- No-
01-07 33)
2259/2 109.01.20 ["E(C)~ COURT giger ;ie
7 020 20 31366/2 D K MAHALIK [C.O. No. 22 |2020- No-
01-07 33)
[ ord S
g |2260/2 (09.01.20 ?5;Sé;2 = xam c o, |COURT Dea. ;te
020 20 019 Y NO. 22 |2020- No-
01-07 33)
e WP (C) - Order (Se
9 2261/2 109.01.20 27812/2 SOMNATH c.o COURT |Dtd. at
020 20 019 BARDHAN Y NO. 22 |2020- No-
01-07 33)
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22

WP (C) - Order (Se
2262/2 109.01.20 27763/2 D. K. COURT |Dtd. at
020 20 019 MALLICK NO. 22 |2020- No-
01-07 33)
WP (C) - Order (Se
2263/2 109.01.20 27734/2 M/S.ANIL COURT |Dtd. at
020 20 019 KUMAR DAS NO. 22 |2020- No-
01-07 33)
Order (Se
WP (C) - WRIT

2264/2 109.01.20 COURT |Dtd. at
020 |20 27835/2S S SETHI NO. 22 |2020- PRANCH Ino-
01-07 4)
WP (C) - Order (Se

2265/2 109.01.20 27733/2 M/S.ANIL COURT |Dtd. at
020 20 019 KUMAR DAS NO. 22 |2020- No-
01-07 4)

Ord S
2266/2 09.01.20 ?géié;2 o SAMAL courT |pta. ;te
020 20 019 NO. 22 |2020- No-
01-07 4)
WP (C) - Order (Se

2267/2 109.01.20 27730/2 M/S.ANIL COURT |Dtd. at
020 20 019 KUMAR DAS NO. 22 |2020- No-
01-07 4)
WP (C) - Order (Se

2268/2 109.01.20 27726/2 M/S.ANIL COURT |Dtd. at
020 20 019 KUMAR DAS NO. 22 |2020- No-
01-07 4)
_ Order (Se

2269/2 [09.01.20 ?gég;/Z ARJUN CH ESURg Dtd. at
020 20 019 BEHERA OLb 2020- No-
01-07 4)
WP (C) - Order (Se

2270/2 109.01.20 97722 /2 M/S.ANIL COURT |Dtd. at
020 20 019 KUMAR DAS NO. 22 |2020- No-
01-07 4)
_ Order (Se

2271/2 [09.01.20 ggégé/2 ARJUN CH ;gURg Dtd. at
020 20 019 BEHERA OLb 2020- No-
01-07 4)
WP (C) - Order (Se

2272/2 109.01.20 277212 M/S.ANIL COURT |Dtd. at
020 20 019 KUMAR DAS NO. 22 |2020- No-
01-07 4)
WP (C) - Order (Se

2273/2 109.01.20 57716/2 M/S.ANIL COURT |Dtd. at
020 20 019 KUMAR DAS NO. 22 |2020- No-
01-07 4)
227472 109.01.20 ")~ lapsun ch COURT  |Order (Se
020 20 28337/2 BEHERA NO. 3 |Dtd. at
019 OLD 2020- No-




[ 01-07 4)
e WP (C) - Order (Se
23 2275/2 109.01.20 27713/2 ANIL KUMAR c.o COURT |Dtd. at
020 20 019 DAS T INO. 22 |2020- No-
01-07 4)
[ Order (Se
24 2276/2 109.01.20 ?gég;/z ARJUN CH co ESURg Dtd. at
020 20 019 BEHERA T OLb 2020- No-
01-07 4)
e Order (Se
WP (C) - WRIT
2277/2 109.01.20 COURT |Dtd. at
25 020 20 §§;87/2 SMITA DAS Cc.O. No. 22 |2020- ??ANCH No-
02-20 33)
[ CMP— Order (Se
2278/2 109.01.20 COURT |Dtd. at
26 020 20 1337/20 D NAYAK C.O. NO. 24 |2020- No-
01-07 33)
WP (C) - Order (Se
27 2279/2 109.01.20 99326/2 M. R. c.0 COURT |Dtd. at
020 20 019 ROUTRAY T INO. 22 |2020- No-
01-07 33)
e Order (Se
WP (C) - WRIT
2280/2 109.01.20 COURT |Dtd. at
28 1920 20 g§358/2 R C MUDULT [C.O. |00 s h000- ??ANCH No-
01-07 30)
WP (C) - Order (Se
29 2281/2 109.01.20 99315/2 M. R. c.0 COURT |Dtd. at
020 20 019 ROUTRAY T INO. 22 |2020- No-
01-07 30)
e WP (C) - Order (Se
30 2282/2 109.01.20 29539/2 BASUDEV c.o COURT |Dtd. at
020 20 019 BARIK T INO. 22 |2020- No-
01-08 30)
WP (C) - Order (Se
31 2283/2 109.01.20 99307/2 M. R. c.0 COURT |Dtd. at
020 20 019 ROUTRAY T INO. 22 |2020- No-
01-07 30)
e Order (Se
BLAPL- CRIMIN
39 2284/2 109.01.20 3693/20 IN.R.BEHERA GENER Dtd. AL at
020 20 16 AL 2016- MISC—1 No-
11-11 2)
[ WP (C) - Order (Se
33 2285/2 109.01.20 29550 /2 BASUDEV co COURT |Dtd. at
020 20 019 BARIK T NO. 22 |2020- No-
01-08 2)
[ WP (C) - Order (Se
34 2286/2 109.01.20 19558 /2 BICHITRANAN c.0 COURT |Dtd. at
020 20 014 DA SARANGI |~°7° [NO. 17 |2020- No-
01-07 2)
;'2287/2 09.01.20 [WP(C)- |ARJUN cH c.o. |COURT forder (Se
020 20 28322/2 |BEHERA 7' |INO. 3 |Dtd. at
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43
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lag [2300/2 [09.

019 OLD 2020- No-
01-07 2)
WP (C) - Order (Se
2288/2 109.01.20 28265 /2 M. R. c.0 COURT |Dtd. at
020 20 015 ROUTRAY ¥+ INo. 22 [2020- No-
01-07 2)
2289/2 109.01.20 ["E(C)~ COURT giier ;ie
020 20 g§226/2 M. R. SAHOO [C.O. NO. 22 |2020- No-
01-06 2)
Order (Se
CIVIL
2290/2 |/09.01.20 |CRP- GENER Dtd. at
020 20 a/2014 |F-K-JENA 9999- gEVISI No-
12-31 1)
2291/2 109.01.20 ["E(C)~ COURT gijer ;ie
020 20 éi305/2 P. K. LENKA [C.O. NO. 8 |2020- No-
01-06 1)
Order (Se
2292/2 109.01.20 ?géii/2 JYOTTRANJAN |, |COURT [Dtd. gii;CH at
020 20 007 SAHOO ¥+ INo. 22 |2020- i No-
01-22 43)
WP (C) - Order (Se
2293/2 109.01.20 |J ) - |CHINTU c . |COURT |Dtd. at
020 20 015 SAMAL ¥+ INo. 22 |2020- No-
01-07 43)
WP (C) - CHIEF |[Order (Se
2294/2 09.01.20 |7 7" IDEBENDRA ¢ o. |JusTIC Dtd. at
020 20 e BEHERA Y grs 2020- No-
COURT |01-07 43)
_ Order (Se
2295/2 [09.01.20 §§§¥520 P. K. o, [COURT |ptd. at
020 20 5 BEHERA ¥+ INo. 17 (2020- No-
01-07 43)
Order (Se
WP (C) - |ARJUNA COURT
5586/2 gg.01.20 28343/2 |CHARANA C.0. [NO. 3 gggé_ ;E_
019 BEHERA OLD 5107 15)
2297/2 |09.01.20 "E(C)- COURT gijer ;ie
050 20 §i§80/2 P. K. PATRI [C.O. |- "0 [ 000 oo
01-07 43)
Order (Se
2298/2 [09.01.20 ?gégg/z ARJUN CH - ESURg Dtd. at
020 20 019 BEHERA B 2020- No-
01-07 43)
Order (Se
WP (C) - |ARJUNA COURT

3239/2 23.01.20 28340/2 |CHARANA C.0. |NO. 3 gzgé_ ZE_
019 BEHERA OLD 0107 15)
01.20 |WP(C)- |ARJUN CH  [C.O. |[COURT |Order |(se
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020 20 28326/2 |BEHERA NO. 3 |ptd. at
019 OLD 2020- No-
01-07 43)
Order (Se
2301/2 09.01.20 g§i¥501 P. K. COURT |Dtd. at
020 20 ) BEHERA NO. 17 [2020- No-
01-07 43)
WRIT (Se
Order
WP (C) - BRANCH at
2302/2 109.01.20 93122/2 |R R DAS COURT |Dtd. (DIVIS |[No-
020 20 NO. 5 [2020-
012 10 TON 105
BENCH) |)
(Se
Order
2303/2 109.01.20 [ABLAPL™ apmswaRr COURT 1p, 4. at
020 |20 1845072 | 1ary NO- 9 15020- No~
019 OLD 105
01-07 )
WP (C) - Order ;ie
2304/2 09.01.20 |, )" |CHINTU COURT |Dtd. e
020 20 SAMAL NO. 22 |2020- °
019 105
01-07 )
WP (C) - Order ;ie
2305/2 09.01.20 |, o -0"  |CHINTU COURT |Dtd. e
020 20 SAMAL NO. 22 [2020-
019 105
01-07 )
(Se
ord
2306/2 [09.01.20 ?géié;z 5 ¢ PATNAIK couRT |ptd. 2t
020 20 19 NO. 19 [2020- o8
01-07 )
(Se
ord
2307/2 f09.01.20 721007 | court [ptd. . o
020 20 19 - NO. 22 [2020- 185
01-07 )
Order (Se
2308/2 (09.01.20 ?gég;/2 R. C. COURT |Dtd. gii;CH at
020 20 019 MUDULI NO. 22 [2020- _5 No-
01-07 22)
2309/2 09.01.20 ["E(C)- COURT gijer ;ie
020 |20 28574728 C PRINAIK NO. 19 |2020- No-
01-07 22)
WP (C) - Order (Se
2310/2 109.01.20 28841/2 SANGRAM COURT |Dtd. at
020 20 19 RATH NO. 22 [2020- No-
01-07 22)
WP (C) - CHIEF |Order (Se
33(1)1/2 23'01'20 11080/2 |P. KARAN JUSTIC |Dtd. at
006 E'S 2020- No-




[ |coURT  [01-07 22)
2312/2 [09.01.20 |"EC)- courr |ptd. e
60 1920 20 §§371/2 S C PANI NO. 19 |2020- No-
01-07 22)
[ Order (Se
2313/2 109.01.20 ["F(C)~ |PRADIPTA COURT |Dtd. at
1 1020 |20 28756/2 |KUMAR NO. 22 |2020- No-
019 MOHANTY 0107 2%)
e Order (Se
WP (C) -
2314/2 109.01.20 COURT |Dtd. at
62 1020 20 §§369/2 S C PANI NO. 19 |2020- No-
01-07 22)
[ Order (Se
WPCRL-
2315/2 [09.01.20 COURT |Dtd. at
63 020 20 é20/201 R.R. DAS NO. 3 |2020- No-
01-07 22)
[ ord S
o4 2316/2 (09.01.20 22;22;2 TAPAN SHAIN CoURT |pta. ;te
020 20 o NO. 22 2020- No-
01-07 22)
2317/2 09.01.20 ["E(C)- COURT gijer ;ie
65 1920 20 g§367/2 S C PANI NO. 19 |2020- No-
01-07 22)
[ Order (Se
WPCRL-
2318/2 109.01.20 COURT |Dtd. at
66 020 20 ;_20/201 R.K. BARIK NO. 3 2020 No-
01-07 22)
2319/2 09.01.20 ["E(C)- COURT giger ;ie
67 020 20 g§362/2 S C PANI NO. 19 |2020- No-
01-07 22)
[ Order (Se
2320/2 109.01.20 [WP(C)- |PRADIPTA COURT |Dtd. at
68 1920 20 28752/2 [KUMAR NO. 22 2020- No-
019 MOHANTY 01-07 22)
2321/2 109.01.20 ["E(C)- COURT giger ;ie
69 1920 20 gi207/2 P.K. DAS NO. 3 |2020- No-
01-07 22)
[ Order (Se
2322/2 109.01.20 [WE(C)- |SAROJ COURT |Dtd. at
70 26882/2 RANJAN
020 20 o S NO. 3 |2020- No-
01-07 22)
e Order (Se
,, [2323/2 09.01.20 [conTc- 5. K. COURT |Dtd. at
020 20 31/2020 |BEHERA NO. 22 2020- No-
01-07 22)
__|2324/2 [09.01.20 [wp(C)- COURT |Order (Se
72 1020 20 773520 |F ¥ SINGH NO. 22 |Dtd. at




73

74

75

76

77

78

79

80

81

82

83

84

18 2020- No-
01-07 22)
Order (Se
WP (C) -
2325/2 109.01.20 COURT |Dtd. at
020 20 éi304/2 B. K. DAS NO. 3 |2020- No-
01-07 22)
2326/2 09.01.20 ["E(C)- COURT giier ;ie
020 20 31837/2 M.R.ROUTRAY NO. 8 |2020- No-
01-06 22)
WP (C) - Order (Se
2327/2 109.01.20 97652 /2 S. BEHERA, COURT |Dtd. at
020 20 e ADV NO. 8 |2020- No-
01-06 22)
2328/2 109.01.20 ["E(C)~ COURT gijer ;ie
020 20 gf;lO/z H. K. PANDA NO. 19 |2020- No-
01-07 22)
ord s
2329/2 (09.01.20 ?gégé;2 - CourRT |pta. ;te
020 20 - - K NO. 19 |2020- No-
01-07 22)
2330/2 09.01.20 ["E(C)- COURT gijer ;ie
020 20 g§305/2 H. K. PANDA NO. 19 2020- No-
01-07 22)
ord s
2331/2 09.01.20 ?gégi;z 4 . panpa CourRT |pta. ;te
020 20 - - K NO. 19 |2020- No-
01-07 22)
Order (Se
WP (C) - D.K.
2332/2 09.01.20 12000 1 COURT |Dtd. at
020 20 o s NO. 8 |2020- No-
01-06 22)
WRIT (Se
CHIEF Order
WP (C) - BRANCH at
2333/2 109.01.20 94862/2 |PRAKASH JUSTIC |Dtd. (DIVIS INo-
020 20 E'S 2020-
017 I TON 109
BENCH) |)
(Se
2334/2 109.01.20 ["E(C)- COURT gijer at
B 27916/2 M.R.ROUTRAY : No-
020 20 . NO. 8 |2020- e
01-07 )
WP (C) - Order ;ie
2335/2 09.01.20 |77 007 |s. BEHERA, COURT |Dtd. o
020 20 e ADV NO. 8 |2020- e
01-06 )
2336/2 09.01.20 |WP(C)- |S. BEHERA, COURT |order (Se
020 20 27643/2 |ADV NO. 8 |Dtd. at
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019 2020- No-
01-06 109
)
WP (C) - M/S. Order ;ie
2337/2 (09.01.20 |- 2)° INRUSINGHA | |COURT Dtd. e
020 20 1o NANDA Y+ INo. 17 |2020- 189
MAHAPATRA 01-07 )
(Se
Order
2338/2 [09.01.20 i??gf;o M/S.SANKAR |, |COURT |ptd. o
020 20 PRASAD PANI U NO. 17 [2020-
19 109
01-07 )
WP (C) - Order ;ie
2339/2 109.01.20 22000/2 R.K. c.o COURT |Dtd. No-
020 20 MOHANTY O+ INo. 24 |2020-
019 109
01-07 )
(Se
Order
CRLMP- at
2340/2 109.01.20 COURT |Dtd.
0 20 ;81/201 K.C.SWAIN  [c.0. |75 )50 TS;
01-06 )
0JC— Order ;ie
2341/2 (09.01.20 2507 o . K, GENER Dtd. e
020 20 ACHARYA AL 2019- °
97 109
12-05 )
_ Order (Se
2342/2 (09.01.20 Ssg¥501 STKHARANT |, |COURT [Dtd. gii;CH at
020 20 ! PAL 9 INo. 17 |2020- e No-
01-07 24)
Order (Se
WP (C) - COURT
2343/2 109.01.20 1,0903,5 v, BEHERA |c.0. [NO. 3 |Ptd: at
020 20 e orm 2020~ No-
01-07 24)
ord s
2344/2 (09.01.20 ?géié;2 s k. sTNGH |c.o. |COURT g, ;te
020 20 o S ‘9 INo. 9 |2020- No-
01-07 24)
_ Order (Se
2345/2 [09.01.20 ?géié/z P. K. - ESURg Dtd. at
020 20 s BEHERA R 2020- No-
01-03 24)
ord s
2346/2 (09.01.20 25;21;2 o saman c o, [COURT bra. ;te
020 20 g : ‘9 INo. 9 |2020- No-
01-06 24)
WP (C) - Order WRIT (Se
2347/2 109.01.20 COURT |Dtd. BRANCH |at
020 20 35%49/2 R. R.DAS 1C.0- 5 3 |2020- (DIVIS |[No-
01-17 TON 109




[::| | | | | IBENCH) |)
(Se
2348/2 [09.01.20 "E(©)~ COURT giier at
96 01-20 154755/2 [p. saran c. : No-
020 20 o NO. 9 |2020- e
01-06 )
e Order (Se
WP (C) - COURT WRIT
g7 234972 109.01.20 50501 /5 |p.1.. MISHRA |C. No. 3 |Ptd- BRANCH 3¢
020 20 o o 2020~ o No-
01-06 17)
[ Order (Se
WP (C) - COURT
9g 2350/2109.01.20 550y /50 8. BEEERA |c.0. No. 3 |PEd: at
020 20 0 o 2020- No-
01-06 17)
e Order (Se
CRLMP-
2351/2 [09.01.20 COURT |Dtd. at
991020 |20 1829/20 S NAYAK 1C.0- o, 17 |2020- No-
01-07 17)
[ Order (Se
10 |2352/2 (09.01.20 ?géiém M/S.RAMAKAN IC\;SUR?‘; Dtd. at
0 (020 20 - TA PANDA s 2020- No-
01-07 17)
e Order (Se
WP (C) - COURT
10 2353/2 109.01.20 [o b7 | L o ol [Pt at
1 (020 20 - s 2020- No-
01-07 17)
[ Order (Se
WP (C) - COURT
10 2354/2 [09.01.20 [020507 | e o, ol 3 [Ptd: at
2 1020 20 . o 2020- No-
01-07 17)
10 [2355/2 [09.01.20 |"ES)~ court |ptd. e
3 1020 20 53312/2 R.C. MUDULL [C.0- g5 " 19 |2020- No-
01-07 17)
[ Order (Se
WP (C) - COURT
10 12356/2 109.01.20 28919/2 |S.N.MISHRA C. NO. 3 Dtd. at
4 (020 20 e o 2020- No-
01-07 17)
10 [2357/2 [09.01.20 |"E{C)- courr |pta. e
5 (020 20 §§§54/2 S. DAS €0 No. 19 |2020- No-
01-06 17)
10 235872 [09.01.20 W&~ COURT gijer ;ie
6 1020 20 gigl4/2 R.C. MUDULL [C.0- |y " 19 |2020- No-
01-07 17)
10 [2359/2 |09.01.20 ?gégé;2 ¢ pas . COURT giiér ;ie
7 1020 20 e : O+ No. 19 |2020- No-
01-06 17)
|10 [2360/2 [09.01.20 [WP(C)- |[B. BEHERA |C.O. |COURT [Order [(se




l020

20 28027/2 NO. 3 |Dtd. at
019 OLD 2020- No-
01-07 17)
ord s
2361/2 (09.01.20 ?gégé;2 k. PANT CourRT |pta. ;te
020 20 1o e NO. 19 |2020- No-
01-06 17)
WP (C) - Order (Se
2362/2 (09.01.20 |y 007 [B. D. COURT |Dtd. at
020 20 019 BISWAL NO. 9 |2020- No-
01-07 17)
WP (C) - Order (Se
2363/2 109.01.20 27786/2 BISWAJIT COURT Dtd. at
020 20 019 MOHAPATRA NO. 19 [2020- No-
01-06 17)
WP (C) - Order (Se
2364/2 09.01.20 ) 007 [R. K. COURT |Dtd. at
020 20 0o MAHABHOT NO. 9 |2020- No-
01-07 17)
2365/2 09.01.20 "E(C)- COURT giier ;ie
020 20 g§332/2 P.C. DAS NO. 19 |2020- No-
01-06 17)
_ Order (Se
2366/2 (09.01.20 i?ifs2o B. K. COURT |Dtd. at
020 20 s MOHARANA NO. 17 |2020- No-
01-06 17)
Order (Se

WP (C) -
2367/2 109.01.20 COURT |Dtd. at
020 |20 28928/2|P.C. DAS NO. 19 |2020- No-
01-06 17)
Order (Se
2368/2 109.01.20 512824520 MR.S.K.MOHA COURT |Dtd. at
020 20 s NTY NO. 17 |2020- No-
01-07 17)
Order (Se

WP (C) -
2369/2 09.01.20 COURT |Dtd. at
020 20 gfng/z P.C. DAS NO. 19 |2020- No-
01-06 17)
Order (Se
2370/2 (09.01.20 g§§¥501 o oas COURT |Dtd. at
020 20 0 : NO. 17 |2020- No-
01-07 17)
Order (Se

WP (C) -
2371/2 109.01.20 COURT |Dtd. at
020 20 gzg46/2 P.C. DAS NO. 19 |2020- No-
01-06 17)
WP (C) - Order (Se
2372/2 109.01.20 92535 /2 B K COURT |Dtd. at
020 20 019 MOHARANA NO. 3 2020- No-
01-07 17)




WP (C) - Order (Se
2373/2 [09.01.20 COURT |Dtd. at
020 20 51842/2 P.C. DAS NO. 19 2020- No-
01-06 17)
2374/2 [09.01.20 "E(C)- COURT gijer ;ie
020 20 35335/2 M R ROUTRAY NO. 3 |2020- No-
01-07 17)
Order (Se

WP (C) -
2375/2 109.01.20 COURT |Dtd. at
020 20 §§384/2 T. SWAIN NO. 19 2020- No-
01-06 17)
Order (Se

WP (C) -
2376/2 [09.01.20 Dtd. at
020 20 5379/20 N K ROUT DR (J) 2020- No-
01-07 17)
ord s
2377/2 (09.01.20 ?gégé;2 S CoURT |pta. ;te
020 20 0! : NO. 19 2020- No-
01-06 17)
_ Order (Se
2378/2 (09.01.20 ?gégZ/z MOHAN ESURg Dtd. at
020 20 e BEHERA s 2020- No-
01-07 17)
Order (Se

WP (C) - COURT

2379/2 109.01.20 |72 0" | L DArar FooRY |pta. at
020 20 - o 2020- No-
01-07 17)
2380/2 09.01.20 ["E(C)- COURT giger ;ie
020 20 gi;61/2 R C MUDULI NO. 22 2020- No-
01-07 17)
Order (Se

WP (C) -
2381/2 109.01.20 COURT |Dtd. at
020 20 §§;62/2 T. SWAIN NO. 19 |2020- No-
01-06 17)
WP (C) - Order (Se
2382/2 (09.01.20 70 207 |CHINTU COURT |Dtd. at
020 20 -0 SAMAL NO. 22 2020- No-
01-07 17)
Order (Se

WP (C) -
2383/2 109.01.20 COURT |Dtd. at
020 20 g§;66/2 T. SWAIN NO. 19 |2020- No-
01-06 17)
Order (Se

WP (C) -
2384/2 109.01.20 COURT |Dtd. at
020 20 §§;72/2 T. SWAIN NO. 19 2020- No-
01-06 17)
WP (C) — Order (Se
5385/2 22.01.20 28774/2 |T. SWAIN IC\:TSUR':IL'9 Dtd. at
019 : 2020- No-




[ | 01-06 117)
13 [2386/2 [09.01.20 WE(C)~ COURT giger ;ie
4 (020 20 51365/2 S ROUT NO. 22 2020- No-
01-07 17)
[ Order (Se
13 [2387/2 109.01.20 §QT§320 R. C. COURT |Dtd. at
5 (020 20 i MALLICK NO. 9 |2020- No-
01-07 17)
e _ Order (Se
13 [2388/2 |09.01.20 ?5222/2 s B COURT |Dtd. gii;CH at
6 1020 20 ole MOHAPATRA NO. 8 |2020- o No-
01-07 3)
[ Order (Se
13 12389/2 |09.01.20 ?8?22/2 S.K. COURT |Dtd. at
71020 20 0 MOHANTY NO. 23 |2020- No-
01-07 3)
N CONTC- |PRATAP Order (Se
13 /12390/2 [09.01.20 COURT |Dtd. at
8 020 |20 1812/20 |KUMAR NO. 9 |2020- No-
19 MOHANTY 01-08 3)
e Order (Se
BLAPL-
13 12391/2 |09.01.20 COURT |Dtd. at
9 1020 20 32338/2 P.K. MISHRA NO. 23 2020- No-
01-07 3)
[ Order (Se
14 |2392/2 109.01.20 iig%o BHARAT COURT |Dtd. at
0 (020 20 0 BEHERA NO. 23 2020- No-
01-07 3)
e Order (Se
WP (C) - WRIT
14 12393/2 |09.01.20 COURT |Dtd. at
1 020 |20 é}g83/2 D SWAIN NO. 8 |2020- BRANCH yo-
01-07 3)
[ Order (Se
14 239472 |09.01.20 22532/2 B. D. ;gURg Dtd. at
2 1020 20 o BISWAL o 2020- No-
01-07 3)
14 (2395/2 [09.01.20 WE(C)~ COURT giger ;ie
3 1020 20 g§207/2 P K ROUT NO. 22 2020- No-
01-07 3)
[ WP (C) - Order (Se
14 |2396/2 (09.01.20 29595 /2 BASUDEV COURT |Dtd. at
4 1020 20 -0 BARIK NO. 22 2020- No-
01-08 3)
e _ Order (Se
14 12397/2 |09.01.20 Sigsggl T COURT |Dtd. at
5 (020 20 : (K- NO. 7 |2020- No-
01-07 3)
14 [2398/2 [09.01.20 [BLAPL- COURT |Order (Se
6 1020 20 10550/2 |1-R- SAHOO NO. 23 |Dtd. at




019 2020- No-
01-07 3)
Order (Se
MACA- COURT MISC.
14 12399/2 109.01.20 535,501 |5 R STNGH No. 2 |Ptd- APPEAL |20
7 lo20 20 ; s 2020- e No-
01-07 -3
14 [2400/2 [09.01.20 WO~ COURT giier ;ie
8 020 |20 3299/20 7. PARIDA NO. 22 |2020- No-
01-07 3)
WP (C) - Order (Se
14 |2401/2 (09.01.20 976032 R K COURT |Dtd. at
9 |020 20 e MOHABHOT NO. 19 2020- No-
01-06 3)
15 (2402/2 [09.01.20 |WELC)~ COURT gijer ;ie
0 020 |20 339/202 M. BARAL NO. 24 |2020- No-
01-07 3)
ord s
15 [2403/2 |09.01.20 ?géi;;2 5 AT CourRT |pta. ;te
1 1020 20 - NO. 19 |2020- No-
01-06 3)
15 (240472 [09.01.20 "ELC)~ COURT gijer ;ie
2 1020 20 g§é73/2 P K JENA NO. 19 2020- No-
01-06 3)
ord s
15 [2405/2 |09.01.20 ?giié;z b C pas CourRT |pta. ;te
3 (020 20 . NO. 26 2020- No-
01-06 3)
_ Order (Se
15 [2406/2 |09.01.20 ?8?55/2 H.K.DASH, COURT |Dtd. at
4 |020 20 e ADV NO. 23 2020- No-
01-07 3)
WP (C) - Order (Se
15 [2407/2 (09.01.20 g IMOHAN COURT |Dtd. at
5 (020 20 o BEHERA NO. 6 |2020- No-
01-06 3)
Order (Se
WP (C) -
15 |2408/2 (09.01.20 9534/20 PITABAS COURT |Dtd. at
6 (020 20 o NAYAK NO. 6 |2020- No-
01-06 3)
Order (Se
BLAPL-
15 12409/2 |09.01.20 COURT |Dtd. at
7 1020 20 32317/2 A.T. NAYAK NO. 23 2020- No-
01-07 3)
Order (Se
15 12410/2 (09.01.20 ?8253/2 D.R. COURT |Dtd. at
8 |020 20 e MISHRA, ADV NO. 23 2020- No-
01-07 3)
|15 [2411/2 [09.01.20 [WP(C)- |A C BEHERA |C.O. |COURT [Order [(se




l020

20 28086/2 NO. 19 |ptd. at
019 2020- No-
01-06 3)
ord s
2412/2 09.01.20 ?gég;;2 I — CourRT |pta. ;te
020 20 - - K NO. 9 |2020- No-
01-07 3)
WP (C) - Order (Se
2413/2 (09.01.20 77207l k. COURT |Dtd. at
020 20 s MALLICK NO. 3 |2020- No-
01-03 3)
ord s
2414/2 09.01.20 ?5;21;2 K MALLICK CourRT |pta. ;te
020 20 s NO. 3 |2020- No-
01-03 3)
CONTC- courr |0rder (Se
2415/2 (09.01.20 [Z9N7C7 |SARADA coRY |pta. at
020 20 T NAYAK o 2020- No-
01-07 3)
Order (Se
BLAPL-
2416/2 09.01.20 COURT |Dtd. at
020 20 32330/2 S. ROUT NO. 23 2020- No-
01-07 3)
2417/2 09.01.20 ["E(C)- COURT giger ;ie
020 20 §§é43/2 D K MAHALIK NO. 19 2020- No-
01-06 3)
Order (Se
2418/2 09.01.20 iggfszo A. K. ESURg Dtd. at
020 20 i MOHANTY o 2020- No-
01-06 3)
Order (Se
CRLMP-
2419/2 109.01.20 COURT |Dtd. at
020 |20 1363/20 K. N. SAHOO NO. 17 [2020- No-
01-07 3)
Order (Se
WP (C) -
2420/2 (09.01.20 77 017 |LOKANATH COURT |Dtd. at
020 20 e CHHOTRAY NO. 19 |2020- No-
01-06 3)
ord s
2421/2 09.01.20 25;32;2 R NAYAK CourRT |pta. ;te
020 20 o ‘R NO. 19 |2020- No-
01-07 3)
_ Order (Se
2422/2 (09.01.20 f?@f?zo SANTOSH COURT |Dtd. at
020 20 n KUMAR DAS NO. 17 |2020- No-
01-07 3)
ord s
2423/2 (09.01.20 25;52;2 R NAYAK CourRT |pta. ;te
020 20 - R NO. 19 |2020- No-
01-07 3)




WP (C) - Order (Se
2424/2 (09.01.20 |77 10)7 |LOKANATH . COURT |Dtd. at
020 20 . CHHOTRAY O+ No. 19 |2020- No-
01-06 3)
Order (Se
2425/2 (09.01.20 |WECRL~ |FAKIR COURT |Dtd. at
670/201 |CHARAN C.
020 20 : nenn NO. 9 |2020- No-
01-07 3)
2426/2 09.01.20 ["E(C)- COURT gijer ;ie
020 20 51375/2 P K JENA €0 No. 19 |2020- No-
01-06 3)
2427/2 109.01.20 ["E(C)- COURT gijer ;ie
020 20 31369/2 D K MAHALIK IC.0. \vq " 19 |2020- No-
01-06 3)
Order (Se
2428/2 (09.01.20 ?gégg/2 SATYANARAYA | ;gURg Dtd. gii;CH at
020 20 e N MISHRA R e 2020- o No-
01-07 22)
2429/2 109.01.20 ["E(C)~ COURT giger ;ie
020 |20 gz383/2 D. BEHERA 1C.0- o, 19 |2020- No-
01-07 22)
ord s
2430/2 09.01.20 ?5;:6;2 v R, mARIK |o CourRT |pta. ;te
020 20 o1 - R O+ No. 17 |2020- No-
01-06 22)
2431/2 09.01.20 ["E(C)~ COURT giger ;ie
020 20 EISSZ/Z D. BEHERA  1C.0. \v5 19 |2020- No-
01-07 22)
ord s
2432/2 09.01.20 ?gigi;2 o ¥ BEHERA | CourRT |pta. ;te
020 20 %5 O~ INo. 19 |2020- No-
01-06 22)
2433/2 09.01.20 ["E(C)- COURT giger ;ie
020 20 55329/2 A.K. SWAIN 1C.0.1yq " 19 12020- No-
01-07 22)
Order (Se
WP (C) - COURT WRIT
2434/2109.01.20 |oc o 00 |5 k prean . No. 3 |Ptd- BRANCH |2°
020 20 o e 2020- o No-
01-07 38)
WP (C) - Order (Se
2435/2 109.01.20 8047 /20 M.K. c COURT |Dtd. at
020 20 0. RATH, ADV ‘O No. 9 |2020- No-
01-06 38)
WP (C) — Order (Se
§§86/2 22.01.20 28704/2 |C.R. NAYAK C. IC\:TSURI:IL‘9 Dtd. at
019 : 2020- No-




[ | 01-07 38)
WA- iiigem (Se
18 2437/2 109.01.20 |¢ oo o b poun GENER e at
020 20 AL No-
9 2019- 28)
12-19
e 0JC— Order (Se
18 12438/2 [09.01.20 COURT |Dtd. at
6 1020 20 3563/20 J. BHOI C-0- No. 24 |2020- No-
01-06 38)
[ WRIT (Se
— CHIEF |Order RRANCH lag
18 2439/2 109.01.20 [S o0’ M/S.GOPAL . |JUSTIC |Dtd. (DTVIS |No-
7 1020 20 PRASAD JENA |~°°° [E'S 2020-
19 COURT [01-07 IoN 1106
BENCH) |)
W (C) - CHIEF |Order ;ie
18 2440/2 (09.01.20 |yooo0" [ oo |0 |JUSTIC |Ded. -
8 020 20 015 E'S 2020- o6
COURT |01-03 )
WP (C) - Order ;ie
18 |2441/2 (09.01.20 COURT |Dtd.
9 1020 20 51342/2 P K DAS €-0- No. 24 |2020- T86
01-07 )
[ Order (Se
CRLMP- WRIT
19 2442/2 109.01.20 COURT |Dtd. at
o 020 20 1;51/20 R. R. DAS C.0- 5. 17 l2020- ?SANCH No-
01-07 48)
19 244372 |09.01.20 ["2(C)- COURT giger ;ie
1 1520 0 éié95/2 J.K. MISHRA (C.O. |- . | C¢ e
01-07 48)
[ WP (C) - Order (Se
19 2444/2 (09.01.20 |,o o0 [P.K. ¢ o. |courT |pta. at
2 020 20 015 MOHANTY Y+ INo. 24 |2020- No-
01-07 48)
[ Order (Se
CRLMP- WRIT
19 (2445/2 109.01.20 COURT |Dtd. at
5 (520 20 1§38/20 L. D. SAHU |C.0. |- | C°. ??ANCH e
01-07 32)
e Order (Se
WP (C) -
19 |2446/2 [09.01.20 R.K. Dtd. at
4 1020 20 gi§97/2 MOHANTY C.0. DR (J) |5020- No-
01-07 32)
[ Order (Se
MATA- COURT
19 (2447/2 (09.01.20 Dtd. FIRST |at
= (520 20 ;59/201 G. SAHOO c.o. ggb 2 Soa0o APPRAL o
01-07 4)
19 [2448/2 [09.01.20 [wp(C)- COURT |Order WRIT (se
6 1020 20 227602 B-¥+ DENKA 1C.0. o "3 |peq. BRANCH |at




019 2020- (DIVIS |No-
01-07 ION 113
BENCH) |)
(Se
Order
2449/2 109.01.20 Z?g%ggl BINDU SAGAR |, EBURE Dtd. ;t_
020 20 SWAIN . 2020- °
9 OLD 113
01-07 )
Order (Se
MATA-
2450/2 109.01.20 COURT |Dtd. FIRST |at
020 20 100/201 K. SAHOO €-0- No. 22 |2020- APPEAL No-
01-07 5)
Order (Se
WP (C) — COURT
245172 109.01.20 1553195 . NavAK C. No. 3 |Ptd- at
020 20 019 oin 2020- No-
01-07 5)
Order (Se
2452/2 109.01.20 25422/2 GANESWAR c ESURg Dtd. giiECH at
020 20 015 JAYASINGH : OLb 2020- s No-
01-07 22)
2453/2 [09.01.20 |"E{C)- courr |ptd, N
020 20 gié38/2 A.K. BHUYAN [C. NO. 24 |2020- No-
01-07 22)
WP (C) - Order (Se
2454/2 109.01.20 29588 /2 M/S BASUDEV c COURT |Dtd. at
020 20 015 BARIK : NO. 22 |2020- No-
01-08 22)
WP (C) - Order (Se
2455/2 (09.01.20 26446/ PRUN KUMAR | COURT |Dtd. at
020 20 015 JATI : NO. 22 |2020- No-
01-08 22)
Order (Se
2456/2 [09.01.20 |[CRLMA COURT |Dtd. CRIMIN|
243/201 |[B.C. PANDA |C. AL
020 20 g NO. 7 |2020- Misc_1 No-
01-07 7)
2457/2 109.01.20 ["E(C)- COURT giger E(lie
020 20 51329/2 H K MALLICK [C. No. 7 |roze- No-
01-03 7)
ord S
2458/2 09.01.20 229(%;2 aRaT DASH | courT |pta. ;te
020 20 015 : NO. 22 |2020- No-
01-08 7)
Order (Se
BLAPL-
2459/2 109.01.20 COURT |Dtd. at
020 20 ig65/20 N.K. ROUT  [C.0- 5. 23 |2020- No-
01-07 7)
WP (C) — Order (Se
§§20/2 22'01'20 24758/2 |P. SARANGI |[C. ;gURg Dtd. at
019 : 2020- No-




[ | 01-06 7)
e WP (C) - Order (Se
20 2461/2 09.01.20 |50 " [BISWAJIT COURT |Dtd. at
9 o020 20 g DAS NO. 24 |2020- No-
01-07 7)
[ Order (Se
BLAPL-
21 |2462/2 109.01.20 COURT |Dtd. at
0 (020 20 32305/2 H.K. PATRA NO. 23 2020- No-
01-07 7
21 12463/2 |09.01.20 "E(C)- COURT giger ;ie
1 (020 20 51363/2 K N SAHOO NO. 9 |2020- No-
01-07 7)
[ WP (C) - CHIEF |[Order (Se
21 |2464/2 09.01.20 | o000 [P. K. JUSTIC Dtd. at
2 |o20 20 i ROUTRAY E'S 2020- No-
COURT [01-03 7
[ WP (C) - Order (Se
21 |2465/2 109.01.20 973582 H. K. COURT |Dtd. at
3 1020 20 1o MALLICK NO. 3 |2020- No-
01-03 7)
[ WRIT (Se
Order
21 |2466/2 [09.01.20 121007 . x. COURT |Dtd. privnbon vl
4 1020 20 MALLICK NO. 3 [2020- ©
019 0103 TON 111
BENCH) |)
WA— Order ;ie
21 12467/2 109.01.20 | 0, g MAHESWAR COURT |Dtd. No-
5 1020 20 0 JATT NO. 3 [2020- 1?1
01-06 )
[ WRIT (se
Order
21 [2468/2 (09.01.20 ?5§Z$;2 H. K. COURT |Dtd. ?5?3?2 o
6 (020 20 MATLICK NO. 3 |2020-
019 0103 TON 111
BENCH) |)
e WRIT (Se
Order
21 [2469/2 [09.01.20 ?5;:&;2 H. K. COURT |Dtd. ?E?gig ;E_
7 020 20 MALLICK NO. 3 2020-
019 0103 TON 111
BENCH) |)
WP (C) - Order a(lie
21 |2470/2 109.01.20 COURT |Dtd.
8 1020 20 §§;45/2 D K MAHALIK NO. 19 2020- Ti;
01-06 )
[ WRIT (Se
Order
21 |2471/2 [09.01.20 [T21E)7 . x. COURT |Dtd. ?E?Sig o
9 1020 20 MALLICK NO. 19 [2020- ©
019 0103 TON 111
BENCH) |)




Order

(Se

WP (C) - at
2472/2 109.01.20 GENER Dtd.
020 20 $g68/20 P.K.DAS Al 2019- Til
12-19 )
WRIT (Se
Order
2473/2 (09.01.20 ?5;2;;2 H. K. - Dtd. ?E?Sig ;E_
020 20 MALLICK o 2020-
019 5103 TON 111
BENCH) |)
WRIT (Se
Order
2474/2 (09.01.20 §$§Zi;2 H. K. - Dtd. ?E?Sig ;t_
020 20 MALLICK o 2020- °
019 0103 TON 111
BENCH) |)
WP (C) - Order ;ie
2475/2 109.01.20 )20 H. K. ¢ o. |cOuRT |pta. e
020 20 MALLICK Y+ INo. 3 |2020-
019 111
01-03 )
(Se
Order
2476/2 09.01.20 SZ??S;O R P . |COURT |ptd. ;E_
020 20 MOHAPATRA Y+ INo. 19 |2020-
19 111
01-07 )
(Se
Order
BLAPL- at
2477/2 109.01.20 COURT |Dtd.
050 20 i;63/20 B. DAS C.0. |50 1 |2090- Til
01-07 )
WRIT (Se
Order
2478/2 109.01.20 §s§23;2 H. K. ¢ o. |COURT |ptd. ?E?Sig ;t_
020 20 MALLICK Pt No. 1 |2020- °
019 0103 TON 111
BENCH) |)
WA— Order ;ie
2479/2 109.01.20 COURT |Dtd.
020 20 353/201 N K ROUT C.0. No. 3 |2020- Til
01-06 )
WRIT (Se
Order
2480/2 (09.01.20 ?5;2;;2 H. K. ¢ o. |COURT |ptd. ?E?gig ;E_
020 20 MATLICK Y+ No. 3 [2020-
019 5103 TON 111
BENCH) |)
(Se
Order
BLAPL- at
2481/2 109.01.20 COURT |Dtd.
050 20 é2207/2 H.K. PATRA (C.O. |77 | 00 Til
01-07 )
2482/2 109.01.20 |WA- COURT |Order (Se
020 20 353/201 [V SAHOO €0 No. 3 ptd. at




9 2020- No-
01-06 111
)
WRIT (Se
Order
2483/2 [09.01.20 gség;;2 H. K. - COURT |Dtd. ?E?Sig ;t_
020 20 MALLICK ¥t No. 3 |2020- °
019 0103 TON 111
BENCH) |)
WRIT (Se
Order
2484/2 09.01.20 ?5;2;;2 H. K. - COURT |Dtd. ?E?gig ;z_
020 20 MALLICK : NO. 3 |2020-
019 0103 TON 111
BENCH) |)
Order (Se
BLAPL- COURT CRIMIN
§§85/2 23'01'20 4964/20 |[M.M. PANDA |C.O. [NO. 9 gggé_ AL ;E_
18 OLD 0107 MISC-1 ||
WRIT (Se
Order
2486/2 09.01.20 ["E(C) =y k. COURT |p 4. BRANCH |at
020 20 27366/2 |- C. NO. 9 | o0 (DIVIS |[No-
019 OLD 0103 TON 111
BENCH) |)
(Se
2487/2 09.01.20 ["E(C)~ COURT giger at
020 20 350/202 S CHOUDHURY |C. NO. 19 |2020- TTI
01-07 )
_ Order (Se
2488/2 09.01.20 CDAPL COURT |Dtd. CRIMIN | ¢
3926/20 M.M. PANDA [C. AL
020 20 s NO. 10 |2020- Mrsc—1 NO-
01-07 6)
Order (Se
0JC- WRIT
2489/2 109.01.20 GANESWAR Dtd. at
020 20 2%22/19 JAYASINGH |C° CH 2020- ??ANCH No-
01-07 3)
Order (Se
0JC- WRIT
2490/2 09.01.20 K. M. Dtd. at
020 20 2%22/19 MISHRA C.0. |cH 2020~ ??ANCH No-
01-07 3)
Order (Se
WP (C) -
2491/2 109.01.20 Dtd. at
020 20 31328/2 H.K.MALLICK |C. CH 2020- No-
01-03 3)
WRIT (Se
Order
2492/2 109.01.20 ?5;2%;2 H. K. - x Dtd. ?5?3?2 ;E_
020 20 MALLICK : 2020-
019 0103 TON 111
BENCH) |)
WP (C) - Order (Se
2493/2 109.01.20 |Jo 00 H. K. . COURT |Dtd. at
020 20 019 MALLICK . NO. 3 |2020- No-
01-03 111




[ | | | | | D

e order WRIT (se
24 (249472 (09.01.20 ?5;5;;2 H. K. ¢ o. |COURT |ptd. ?E?gig ;E_
2 020 20 MALLICK U NO. 3 2020-
019 0103 TON 111
BENCH) |)
[ WRIT (Se
Order
24 |2495/2 [09.01.20 ?5;S;;2 H. K. c o, |COURT ptd. ?E?Sig ;t_
3 (020 20 MALLICK Pt N0, 3 |2020- °
019 0103 TON 111
BENCH) |)
[ Order (Se
24 [2496/2 [09.01.20 CRLA GENER Dtd. CRIMIN | o
454/201 |S.C.BISWAL AL
4 1020 20 o AL 9999- appEar NO-
12-31 5)
e WRIT (se
Order
24 [2497/2 [09.01.20 ?5;52;2 H. K. c o Dtd. ?E?gig ;E_
5 020 20 MALLICK U 2020-
019 0103 TON 111
BENCH) |)
WP (C) - Order ;ie
24 12498/2 109.01.20 |, 05, ,, B K c.o. |COURT |Dtd. No-
6 020 20 MOHARANA U NO. 3 2020-
019 111
01-07 )
[ WRIT (Se
Order
24 |2499/2 [09.01.20 12107 . x. o, |COURT |ptd. ?E?Sig o
7 l020 20 MALLICK Y+ INo. 3 |2020- ©
019 0103 TON 111
BENCH) |)
WP (C) - Order ;ie
24 12500/2 [09.01.20 COURT |Dtd.
s lozo 20 éigw/z M R ROUTRAY [C.O. No. 3 |2020- Ifil
01-07 )
WP (C) - Order a(lie
24 [2501/2 [09.01.20 COURT |Dtd.
5 1020 20 3%18/2 C. R. NAYAK |C.O. NO. 19 |2020- Ifil
01-07 )
WP (C) - Order ;ie
25 |2502/2 109.01.20 COURT |Dtd.
0 020 20 §§;59/2 P N BEHERA C.0O. NO. 19 |2020- ?il
01-06 )
[ (Se
25 12503/2 |09.01.20 "E(C)- COURT giger at
1 020 20 §§é38/2 P K MALLICK |C.O. NO. 19 |2020- Ti;
01-06 )
25 [2504/2 [09.01.20 [wP(C)- [SARAT KUMAR c.o. |COURT lorder (Se
2 1020 20 28236/2 |MOHANTY Y+ INo. 19 |Dtd. at




019 2020- No-
01-07 111
)
(Se
2505/2 [09.01.20 "E{C)- COURT giger at
020 20 §§;76/2 TAPAN SWAIN [C.O. | " o | 0 0 Ti;
01-06 )
Order WRIT (Se
2506/2 109.01.20 WP (C)- [M/S.SATRUGH COURT btd BRANCH |at
020 o0 23033/2 |NA DASH ( C.0. NO. 2 ) o0 (DIVIS |No-
019 A) OLD 01-07 ION 116
BENCH) |)
FA- Order ;ie
2507/2 109.01.20 GENER Dtd.
020 20 %24/197 ANIL SAHOO Al 1992- Ti6
12-14 )
(Se
Order
ABLAPL- COURT at
2508/2 109.01.20 1y 570g/5 |s k mMoHANTY c.0. NO. o |Pfd: No-
020 20 019 OLD 2020~ 116
01-07 )
(Se
WP (C) - Order at
2509/2 109.01.20 25059/2 S. c.o COURT |Dtd. No-
020 20 CHOUDHURY Pt N0, 3 |2020- °
019 116
01-07 )
(Se
Order
ABLAPL- COURT at
251072 109.01.20 18709/2 |[S K MOHANTY [c.0. [No. 9 |Ptd- No-
020 20 019 OLD 2020~ 116
01-07 )
WP (C) - Order ;ie
2511/2 109.01.20 08447/2 H.K. DASH, co COURT |Dtd. No-
020 20 ADV Y INO. 19 |2020-
019 116
01-08 )
(Se
Order
2512/2 [09.01.20 o200 c o, [COURT |ptd. o
020 20 019 Y+ No. 1 [2019- 13’6
12-20 )
(Se
Order
2513/2 (09.01.20 [0t s k. c o RS Iptd. o
020 20 019 MOHANTY oD 2020- 116
01-07 )
Order (Se
ABLAPL-
2514/2 109.01.20 COURT |Dtd. at
020 20 31377/2 M R SAHOO C.0. 6. 1 |2010- No-
12-20 116




. (Se
WP (C) - Order at
26 12515/2 (09.01.20 COURT |Dtd.
3 1020 20 g£13368/2 M.D. BISWAL |[C. NO. 19 |2020- IZ\LT§6
01-08 )
. (Se
Order
26 251672 [09.01.20 PELAPL™ lcanmsH COURT 1p, 4. at
1 1550 20 18569/2 | o2 C. NO. 9 | o0 No-
019 OLD 116
01-07 )
WP (C) - Order ;ie
26 (2517/2 109.01.20 084442 H.K. DASH, c COURT |Dtd. No-
5 (020 20 ADV ¥t INO. 19 |2020- °
019 116
01-08 )

' (Se
26 |2518/2 [09.01.20 "2 {C)- court |ptd, at
¢ 1020 20 3513364/2 M.D.BISWAL [C. NO. 19 |2020- Ifi;

01-08 )
WP (C) - Order ;ie
26 [2519/2 |09.01.20 |0, =" |H.K. DASH, |, COURT |Dtd. -
7 |020 20 ADV : NO. 19 [2020-
019 116
01-08 )
WP (C) - Order ;ie
26 [2520/2 (09.01.20 o0, =" |H.K. DASH, |, COURT |Dtd. e
8 1020 20 ADV . NO. 19 [2020- ©
019 116
01-08 )
WP (C) - Order ;ie
26 [2521/2 (09.01.20 |0 =" [H.K. DASH, |, COURT |Dtd. e
9 020 20 ADV ¥t INO. 19 |2020- °
019 116
01-08 )

' (Se
27 [2522/2 |09.01.20 "E{C)- court |ptd, at
o 020 20 3213359/2 M.D.BISWAL [C. NO. 19 |2020- Ti;

01-08 )
WP (C) - Order ;ie
27 |2523/2 (09.01.20 |50, =0 |H.K. DASH, |, COURT |Dtd. o
1 1020 20 ADV : NO. 19 [2020-
019 116
01-08 )
WP (C) - Order ;ie
27 12524/2 109.01.20 27684/2 PRAFULLA c COURT Dtd. No—
2 1020 20 KR.MISHRA . NO. 24 [2020- ©
019 116
01-07 )
27 [2525/2 [09.01.20 [wp(C)- [H.K. DASH, [C.O. [COURT |order [(se




“|

l020

20 28426/2 |ADV NO. 19 |Dtd. at
019 2020- No-
01-08 116
)
(Se
Order
2526/2 (09.01.20 700 | COURT |Dtd. 2
020 20 019 NO. 1 [2020- 136
01-07 )
(Se
2527/2 109.01.20 ["E(C)- COURT giger at
020 20 g§g57/2 G.C. DAS NO. 24 2020- Tig
01-07 )
(Se
Order
2528/2 [09.01.20 ?gégé;2 M/S .GOPABAN FOURY |pta. o
020 20 o DHU DASH o 2020- e
01-06 )
(Se
ord
2529/2 |09.01.20 (321007 | van couRT |ptd. 2
020 20 s (K- NO. 24 |2020- P
01-07 |
(Se
Order
ABLAPL- COURT at
253072 1030120 15589/2 u BaRAL o. 9 [D¢%¢ No-
019 OLD Ehre }16
(Se
2531/2 109.01.20 ["E(C)~ COURT giger at
020 20 31302/2 M.A. ALLI NO. 19 2020- Tig
01-07 )
(Se
2532/2 109.01.20 ["E(C)- COURT gijer at
020 20 g§305/2 P.K. JENA NO. 7 |2020- Ti;
01-08 )
(Se
Order
ABLAPL- COURT at
2533/2 193-01-20 11 g5gg/2 |p k MISHRA No. 9 DhS No-
019 OLD o }16
Order ;ie
2534/2 /09.01.20 |CMP- P.K. COURT |Dtd. No-
020 20 2/2020 |MOHANTY NO. 24 2020- °
116
01-07 )
2535/2 (09.01.20 ?2??;01 G. ;gURg giier FIRST ;ie
020 20 8 JAYASINGH OLD 2020 APPEAL No-




[ | 01-07 13)
e Order (Se
ABLAPIL- COURT
28 [2536/2 (09.01.20 ot 0 L Yo o |ptd. at
4 1020 20 019 oim 2020- No-
01-07 3)
[ ord S
28 2537/2 (09.01.20 ?gég;;z I CourRT |pta. ;te
5 1020 20 015 : NO. 24 |2020- No-
01-07 3)
e Order (Se
CRLMC-
28 |2538/2 109.01.20 COURT |Dtd. at
6 1020 20 i328/20 P. K. SINGH NO. 1 |2020- No-
01-07 3)
[ WP (C) - Order (Se
28 [2539/2 (09.01.20 |,0-70" ) B.K. COURT |Dtd. at
7 1020 20 015 MOHANTY NO. 19 |2020- No-
01-07 3)
[ . CHIEF |Order (Se
28 |2540/2 109.01.20 2674/20 S.B. JUSTIC |Dtd. at
8 1020 20 oa MOHAPATRA E'S 2020- No-
COURT 01-07 3)
e 0JC— CHIEF |[Order (Se
28 12541/2 09.01.20 JUSTIC |Dtd. at
9 1020 20 3574/20 B. BARIK E'S 2020- No-
COURT 01-07 3)
[ Order (Se
29 |2542/2 109.01.20 ?gg§§32 SIBA PRASAD EgURg Dtd. at
0 |020 20 019 SAHOO orp 2020- No-
01-07 3)
e Order (Se
ABLAPIL-
29 12543/2 09.01.20 COURT |Dtd. at
11020 20 §214/2o R K MOHANTY NO. 9 |2020- No-
01-07 3)
[ Order (Se
29 |2544/2 109.01.20 ?gg?i32 SIBA PRASAD EgURg Dtd. at
2 1020 20 015 SAHOO oLn 2020- No-
01-07 3)
e _ Order (Se
29 |2545/2 [09.01.20 ABLAPL COURT |p 4. at
18727/2 |P K DAS NO. 9
3 1020 20 019 onm 2020- No-
01-07 3)
[ Order (Se
29 |2546/2 109.01.20 ?g??g?z BALARAM ;gURg Dtd. at
4 1020 20 015 SINGH oLh 2020~ No-
01-07 3)
29 12547/2 |09.01.20 "E(C)- COURT giger ;ie
5 (020 20 51361/2 P.K. JENA NO. 24 2020- No-
01-07 3)
29 [2548/2 [09.01.20 |[ABLAPL- [M.N. COURT |Order (Se
6 020 20 18737/2 MOHANTY NO. 9 |Dtd. at




__' 019 OLD 2020- No-
01-07 3)
[ ord S
29 (2549/2 [09.01.20 ?gégé;2 r.ci. rout o CoURT |pta. ;te
7 1020 20 oo -CH. O+ No. 17 |2020- No-
01-06 3)
e 0JC— Order (Se
29 [2550/2 (09.01.20 COURT |Dtd. at
8 (020 20 g§73/20 B.K. LENKA 1C.0. |v5 . 22 |2020- No-
01-06 3)
[ Order (Se
29 [2551/2 [09.01.20 ??§2232 SATLLENDRA |, COURT |Dtd. at
9 1020 20 o BISWAL O No. 1 |2020- No-
01-07 3)
30 [2552/2 09.01.20 "2 ()~ courr |ptd. e
0 (020 20 gi309/2 S. DAS C-0- No. 19 |2020- No-
01-07 3)
[ 0JC— Order (Se
30 |2553/2 [09.01.20 5473/20 B.R. c COURT |Dtd. at
1020 20 g SENAPATT O+ No. 22 12020- No-
01-06 3)
e Order (Se
ABLAPL-
30 [2554/2 [09.01.20 COURT |Dtd. at
2 1020 20 é§333/2 D K NAIK €0 No. 1 |2020- No-
01-07 3)
[ ord S
30 [2555/2 |09.01.20 ?gégé;z s bas - CourRT |pta. ;te
3 (020 20 o : O~ No. 19 |2020- No-
01-06 3)
e WP (C) - Order (Se
30 [2556/2 [09.01.20 |00 IR K. - COURT |Dtd. at
4 (020 20 e MALLICK O+ No. 17 |2020- No-
01-06 3)
[ Order (Se
ABLAPL- COURT
30 [2557/2 [09.01.20 |7 0ue L L Loty .o, oo o |PES: at
5 (020 20 e o 2020- No-
01-07 3)
30 [2558/2 (09.01.20 |1E(C)- courr |pta. e
6 1020 20 §§814/2 S. DAS €0 No. 19 |2020- No-
01-06 3)
e Order (Se
30 [2559/2 [09.01.20 [ABLAPL COURT |p 4. at
18707/2 M KAR C. NO. 9
7 1020 20 e o 2020- No-
01-07 3)
[ ord S
30 [2560/2 |09.01.20 ?géii;2 o bas . CouRT |pta. ;te
8 (020 20 oo : O+ No. 19 |2020- No-
01-06 3)
130 [2561/2 [09.01.20 [Wp(C)- |[s.B. (c.0. [cOURT |order [(se




l020

20 20151/2 |[MOHAPATRA NO. 22 |Dtd. at
016 2020- No-
01-06 3)
Order (Se
2562/2 109.01.20 ?g%éi?2 PRATAP KU c.0 EgURg Dtd. at
020 20 019 BARIK o 2020- No-
01-07 3)
2563/2 09.01.20 ["E(C)- COURT giger ;ie
020 20 31232/2 S.S. SAHU C.O. NO. 19 |2020- No-
01-06 3)
Order (Se
2564/2 09.01.20 ?5221/2 D.K. - ;gURg Dtd. giiECH at
020 20 019 MOHANTY R 2020- e No-
01-07 40)
2565/2 09.01.20 ["E(C)- GENER giger ;ie
020 20 é§;41/2 B.C.PANDA | 016 e
12-06 40)
Order (Se
WP (C) - COURT
2566/2 109.01.20 1,5,00,5 p. 1. MISHRA [c.0. [No. 3 |Ptd: at
020 20 0o orm 2020- No-
01-07 40)
2567/2 [09.01.20 ["E (€)= courr |ptd. e
070 20 §§é81/2 P. BASTIA [C.O. |7 o 0050 e
01-06 40)
Order (Se
CRLMP-
2568/2 109.01.20 COURT |Dtd. at
020 20 1274/20 D.C.SWAIN C.O. NO. 17 |2020- No-
01-07 40)
ord s
2569/2 09.01.20 ?5551;2 n K. BARTK |c.o. |COURT g, ;te
020 20 19 B Y+ N0. 19 [2020- No-
01-06 40)
Order (Se
2570/2 09.01.20 [CRIMP= | . - ESURg Dtd. at
020 20 3/2020 |°° = oin 2020- No-
01-07 40)
Order (Se
ABLAPL- COURT
2571/2109.01.20 110005 /5 b g BARIK |c.0. [NO. o |PEd: at
020 20 019 orp 2020- No-
01-07 40)
Order (Se
CRLMP-
2572/2 09.01.20 COURT |Dtd. at
020 20 %83/201 P.N. BEHERA [C.O. No. 17 |2020- No-
01-07 40)
ord s
2573/2 09.01.20 ?gég;;2 o x. BEHERA |c.o. |COURT brg. ;te
020 20 o R Y+ INo. 19 |2020- No-
01-06 40)




Order (Se
CRLMP- COURT
2574/2109.01.20 11055 50 |p.K. MISHRA No. 3 |Ptd- at
020 20 L o 2020- No-
01-07 40)
2575/2 [09.01.20 NE(C)- COURT gijer ;ie
020 20 g§325/2 U. KUMAR NO. 19 |2020- No-
01-06 40)
_ Order (Se
2576/2 09.01.20 [ABLAPL COURT |p 4. at
18736/2 [B DAS NO. 9
020 20 g o 2020- No-
01-07 40)
Order (Se
2577/2 109.01.20 ii?fszo p.CH. COURT |Dtd. at
020 20 o SEJPADA NO. 17 2020- No-
01-07 40)
ord s
2578/2 (09.01.20 ?gégi;2 0. KUMAR CoURT |pta. ;te
020 20 o : NO. 19 2020- No-
01-06 40)
_ Order (Se
2579/2 (09.01.20 ?gg?i?Z ARUN KUMAR ESURg Dtd. at
020 20 e JATT s 2020- No-
01-07 40)
Order (Se
CRLMP- COURT
2580/2 [09.01.20 (ToEE FoRY |pta. at
020 20 i o 2020- No-
01-07 40)
WRIT (Se
Order
WP (C) - COURT BRANCH at
3231/2 22'01'20 27336/2 |H.K.MALLICK NO. 3 28(21(.)— (DIVIS [No-
019 OLD e 10N 111
BENCH) |)
(Se
Order
ABLAPL- COURT at
3322/2 0070129 l18583/2 |5 K snch No. 9 [D5%¢ No-
019 OLD e }11
(Se
Order
CRLMP- at
2583/2 109.01.20 1671/20 R.B. MISHRA DR (J) btd. No-
020 20 e 2020- o
01-07 )
(Se
2584/2 09.01.20 ["E(C)~ COURT gijer at
020 20 gf;SO/Z T. SWAIN NO. 19 |2020- Ti;
01-06 )
Order (Se
ABLAPL- COURT
2585/2 09.01.20 (ot | e co RS Iptd. at
020 20 e s 2020- No-
01-07 111




- Order (Se
CRLMP- at
33 [2586/2 [09.01.20 | 57077 IM/S.BIDYADH | COURT |Dtd. o
4 020 20 AR MANSINGH = ©° |No. 17 |2020-
19 111
01-07 |
- (Se
Order
33 12587/2 [09.01.20 [PBLAPL™ lphvsEN COURT 1p, 4. at
>l o 18549/2 200 c.o. No. 9 [>v0- No-
019 OLD 111
01-07 |
- (Se
33 [2588/2 109.01.20 [M2(C)- COURT giger at
6 1020 |20 55300/2 P. BASTIA [C.O- lyo. 19 |2020- 7
01-07 )
- (Se
Order
CRLMP- COURT at
33 12589/2 109.01.20 1848/20 |[R.B. MISHRA C. NO. 3 Dtd. No-
7 1020 20 i s 2020~ e
01-07 )
WP (C) - Order ;ie
33 12590/2 [09.01.20 COURT |Dtd.
8 020 |20 28544/2 1B, BASTIA - [C-0- g5 19 |2020- Y
01-07 |
- (Se
Order
ABLAPL- COURT at
23 [2501/2 [09-01-20 l1g563/2 |p r swaIn  [c.o. [wo. 9 |DFS: No-
019 OLD ASgiros }11
- (Se
Order
CRLMP- COURT at
34 12592/2 109.01.20 |1 gy0 50 |R.N. DASH |c.0. MNo. 3 |PEd- No-
0 (020 20 e o 2020- o
01-07 )
- (Se
34 (259372 09.01.20 "E(C)- COURT giger at
1 020 |20 gi308/2 5. DAS €-9- lNo. 19 |2020- 7
01-07 )
- (Se
Order
ABLAPL- COURT at
34 12594/2 109.01.20 18700/2 |D R MISHRA C. NO. 9 Dtd. No-
2 1020 20 . o 2020- e
01-07 )
- (Se
Order
34 [2595/2 |09.01.20 |[{07 maraRAM - FoRY |pea. o
3 1020 20 STNGH . . 2020- ©
19 OLD 111
01-07 |
134 [2596/2 [09.01.20 |[ABLAPL- [SAMIR BARIK [C.O. [COURT [order [(se




. ‘

l020

20 18698/2 NO. 9 |ptd. at
019 OLD 2020- No-
01-07 111
)
WP (C) - Order ;ie
2597/2 109.01.20 27935/ BHOJARAJ COURT |Dtd. No-
020 20 SETH NO. 19 |2020- °
019 111
01-07 )
(Se
Order
2598/2 (09.01.20 |CREMET haNasT COURT |pi 4. at
1827/20 NO. 3 No-
020 20 s SETHT onm 2020- 111
01-07 )
(Se
Order
ABLAPL- COURT at
5289/2 22'01'20 18696/2 |B K PANDA NO. 9 gggé_ No-
019 OLD 0107 }11
WP (C) - Order ;ie
2600/2 109.01.20 28237/2 S.K. COURT |Dtd. No-
020 20 MOHANTY NO. 19 [2020-
019 111
01-07 )
(Se
Order
CRLMP- COURT at
2601/2 109.01.20 1821/20 R.B. MISHRA NO. 3 btd. No-
020 20 s oLm 2020- e
01-07 )
(Se
2602/2 09.01.20 ["E(C)- COURT giger at
020 20 giéll/z R.K. BISOI NO. 19 2020- TTI
01-07 )
(Se
Order
2603/2 [09.01.20 igif?;o B.R. FOURY |pta. o
020 20 MOHHANTY . 2020-
19 OLD 111
01-07 )
(Se
Order
2604/2 09.01.20 1ot s K FoORY |pta. 2
020 20 019 TRIPATHY oip 2020- 111
01-07 )
(Se
ord
2605/2 |09.01.20 32107 | court |pta. o
020 20 1o e NO. 19 [2020- 1?1
01-07 )
CRLMP- COURT |[Order (Se
5286/2 22'01'20 1811/20 |B.K. PATI NO. 3 |Dtd. at
19 OLD 2020- No-




01-07 111
)
(se
Order
CRLMC- at
2607/2 [09.01.20 COURT |Dtd.
020 |20 i286/20 R K OJHA NO. 1 |2020- Y
01-06 )
(se
ord
2608/2 [09.01.20 ?5;5;;2 I court [ptd. 2t
020 |20 e ' NO. 19 |2020- e
01-07 |
(Se
Order
CRLMP- COURT at
2609/2109.01.20 11514/50 |ramakanTa vo. 3 [P°td- No-
020 |20 e oo 3 12020- e
01-07 |
(Se
Order
CRLMC- at
2610/2 [09.01.20 COURT |Dtd.
020 |20 2088/20 IR K BARIK NO. 1 |2020- 7
01-06 )
(se
2611/2 [09.01.20 ["E{C)- courr [pra. 2t
020 |20 gz381/2 D. BEHERA NO. 19 |2020- 7
01-07 )
WRIT (Se
CHIEF [Order
WP (C) — BRANCH |at
2612/2 109.01.20 16447/2 |S C DAS JUSTIC |Dtd. (DIVIS |[No-
020 |20 E'S  |2020-
008 COURT 01-02 Ion 106
BENCH) |)
(Se
ord
2613/2 |09.01.20 |32 00 | court [ptd. . o
020 20 19 ' NO. 19 |2020- oe
01-07 |
(Se
Order
CRLMC- at
2614/2 109.01-20 15954/20 |r MALLICK bR (7) [Pt No-
020 |20 o 2020- o
01-06 )
(se
Order
2615/2 [09.01.20 i?gf?;o ASHUTOSH COURT |Dtd. o
020 |20 MOHANTY NO. 17 [2020-
19 106
01-07 )
(se
Order
CRLMC- at
2616/2 (09.01.20 COURT |Dtd.
020 |20 2968/20 P K BEHERA NO. 1 |2020- o

01-06




Order

(Se

ABLAPL- COURT at
5237/2 23'01'20 18685/2 |P K MOHANTY NO. 9 gggé_ No-
019 OLD 01-07 §O6
(Se
Order
2618/2 [09.01.20 i?gff;o BHARAT I ;E_
020 20 19 BEHERA 2020- 106
01-07 )
(Se
Order
2619/2 09.01.20 25225;0 SARADA ;gURg Dtd. ;t_
020 20 NAYAK . 2020- °
19 OLD 106
01-07 )
(Se
Order
CRLMP- at
2620/2 109.01.20 1698/20 |[R.K. BEHERA DR (J) Dtd. No-
020 20 19 2020- 106
01-07 )
(Se
Order
CRLMP- at
2621/2 109.01.20 1679/20 |[R.B. MISHRA DR (J) Dtd. No-
020 20 19 2020- 106
01-07 )
WP (C) - Order (ie
2622/2 |09.01.20 )0 B.K. COURT |Dtd. ;O_
020 20 MOHANTY NO. 19 |2020-
019 106
01-09 :
(Se
2623/2 [09.01.20 "E(C)- COURT giger at
020 20 §§225/2 B. BEHERA NO. 19 |2020- Ifgg
01-07 )
WP (C) - Order ;ie
2624/2 109.01.20 287072 B.K. COURT |Dtd. No-
020 20 MOHANTY NO. 19 |2020-
019 106
01-07 )
WP (C) - Order ;ie
2625/2 109.01.20 287142 B.K. COURT |Dtd. No-
020 20 MOHANTY NO. 19 |2020-
019 106
01-07 )
WP (C) - Order ;ie
2626/2 109.01.20 288752 B.B. COURT |Dtd. No-
020 20 MALLICK NO. 19 |2020-
019 106
01-07 )
2627/2 109.01.20 [WP(C)- S. DAS COURT [Order (Se
020 20 29010/2 |7~ NO. 19 |Dtd. at




019 2020- No-
01-07 106
)
(Se
2628/2 09.01.20 ["E(C)~ COURT giger at
020 20 §§;20/2 C.R. NAYAK |[C. No. 19 |2020- TS;
01-07 )
WP (C) - Order ;ie
2629/2 109.01.20 28709/2 B.K. c COURT |Dtd. No-
020 20 MOHANTY : NO. 19 |2020-
019 106
01-07 )
WP (C) - Order ;ie
2630/2 09.01.20 28127/2 M/S.SANKAR |, COURT |Dtd. No-
020 20 PRASAD PANI | ~° NO. 19 |2020-
019 106
01-07 )
WP (C) - Order ;ie
2631/2 109.01.20 ;0577 5 B-K. c COURT |Dtd. No-
020 20 MOHANTY : NO. 19 |2020- ©
019 106
01-07 )
(Se
2632/2 109.01.20 ["E(C)- COURT giger at
020 20 S§356/2 R.C. MUDULI |[C. No. 19 |2020- TS;
01-07 )
WA— Order (Se
2633/2 109.01.20 COURT |Dtd. at
020 20 208/201 B.CH. SAHU |C. No. 12 |2019- M.J.C. |oo-
12-20 1)
WRIT (Se
Order
WP (C) - BRANCH |at
2634/2 109.01.20 24630/2 |C.R. KAR . COURT |Dtd. (DIVIS INo-
020 20 NO. 19 |2020-
019 01-07 ION 116
BENCH) |)
HA— CHIEF |[Order (Se
2635/2 109.01.20 JUSTIC |Dtd. at
020 20 §07/201 B.CH. SAHU |C. 'S 2019— M.J.C No-
COURT [12-20 1)
2636/2 09.01.20 ["E(C)- COURT giger ;ie
020 20 §§;33/2 LAXMAN €-0- No. 19 |2020- No-
01-08 1)
Order (Se
WP (C) -
2637/2 109.01.20 COURT |Dtd. at
020 |20 27038/2 8. SINGH [C-0- g5 3 |2020- No-
01-06 1)
.2638/2 09.01.20 "E(C)~ court |Order (Se
020 20' : 28668/2 |[H.K. PANDA [C. NO. 19 Dtd. at
019 : 2020- No-




[ 01-08 1)
38 [2639/2 [09.01.20 "2 (€~ courr |ptd. e
7 1020 20 §§S73/2 fH.K. PANDA NO. 19 |2020- No-
01-08 1)
[ ord S
38 [2640/2 |09.01.20 ?géSé;z R CourRT |pta. ;te
8 1020 20 -0 - NO. 19 |2020- No-
01-08 1)
38 [2641/2 (09.01.20 |"E (%)~ courr |prd. e
9 1020 20 §§S76/2 fH.K. PANDA NO. 19 |2020- No-
01-08 1)
39 |2642/2 109.01.20 ["E(C)- COURT gijer ;ie
0 (020 20 gigsz/z fH.K. PANDA NO. 19 |2020- No-
01-08 1)
[ ord S
39 [2643/2 109.01.20 ?gégé;2 4% ANDA CoURT |pta. ;te
1 (020 20 o0 (K- NO. 19 2020- No-
01-08 1)
39 |2644/2 [09.01.20 "E(C)- COURT gijer ;ie
2 020 20 giggo/z fH.K. PANDA NO. 19 |2020- No-
01-08 1)
[ ord S
39 [2645/2 109.01.20 ?gégz;2 4% ANDA CourRT |pta. ;te
3 1020 20 o0 (K- NO. 19 2020- No-
01-08 1)
39 |2646/2 [09.01.20 "E(C)- COURT giger ;ie
a 020 20 gz;32/2 fH.K.MALLICK NO. 19 |2020- No-
01-03 1)
[ WP (C) - Order (Se
39 12647/2 109.01.20 28632/2 DEBENDRA COURT Dtd. at
5 1020 20 o0 BEHERA NO. 19 2020- No-
01-08 1)
39 |2648/2 [09.01.20 "E(C)- COURT giger ;ie
6 1020 20 gz;34/2 fH.K.MALLICK NO. 3 |2020- No-
01-03 1)
[ WP (C) - Order (Se
39 12649/2 109.01.20 28627/2 DEBENDRA COURT Dtd. at
71020 20 -0 BEHERA NO. 19 |2020- No-
01-08 1)
39 12650/2 [09.01.20 NE(C)- COURT giger ;ie
8 1020 20 §§g55/2 H.K. DASH NO. 19 2020- No-
01-08 1)
39 [2651/2 [09.01.20 [wp(C)- COURT |Order (Se
9 1020 20 28452/ 1-K. DASH NO. 19 |Dtd. at




—' 019 2020- No-
01-08 1)
[ Order (Se
WP (C) - WRIT
40 |2652/2 109.01.20 GENER Dtd. at
o lozo 20 §i§43/2 J.R.BEHERA AL 2018 ???NCH No-
11-20 62)
e Order (Se
WP (C) -
40 12653/2 109.01.20 29107/2 CHINTU c.o COURT |Dtd. at
1 (020 20 0195 SAMAL T INO. 22 |2020- No-
01-08 62)
[ WP (C) - Order (Se
40 |2654/2 (09.01.20 99323/2 M.R. c.0 COURT |Dtd. at
2 1020 20 019 ROUTRAY T INO. 22 |2020- No-
01-08 62)
e WP (C) - Order (Se
40 12655/2 109.01.20 29320/2 M.R. c.o COURT |Dtd. at
3 |020 20 019 ROUTRAY T INO. 22 |2020- No-
01-08 62)
[ WP (C) - Order (Se
40 |2656/2 (09.01.20 993032 M.R. c.0 COURT |Dtd. at
4 1020 20 019 ROUTRAY T NO. 22 |2020- No-
01-08 62)
e WP (C) - Order (Se
40 12657/2 109.01.20 29319/2 M.R. c.o COURT |Dtd. at
5 1020 20 019 ROUTRAY T INO. 22 12020- No-
01-08 62)
[ WP (C) - Order (Se
40 |2658/2 (09.01.20 29362/2 M.R. c.o COURT |Dtd. at
6 1020 20 019 ROUTRAY T INO. 22 |2020- No-
01-08 62)
e WP (C) - Order (Se
40 12659/2 109.01.20 29366/2 M.R. c.o COURT |Dtd. at
7 1020 20 019 ROUTRAY T INO. 22 |2020- No-
01-08 62)
[ WP (C) - Order (Se
40 12660/2 109.01.20 29325/2 M.R. c.o COURT |Dtd. at
8 1020 20 019 ROUTRAY T INO. 22 |2020- No-
01-08 62)
WP (C) - Order (Se
40 |2661/2 (09.01.20 993022 M.R. c.0 COURT |Dtd. at
9 1020 20 019 ROUTRAY T INO. 22 |2020- No-
01-08 62)
e WP (C) - Order (Se
41 12662/2 109.01.20 29309/2 M.R. c.o COURT |Dtd. at
0 [020 20 019 ROUTRAY T INO. 22 |2020- No-
01-08 62)
[ ord S
41 2663/2 [09.01.20 25{5};0 AR spry |c.o. |COURT pa. ;te
1 1020 20 18 T T INO. 22 |2020- No-
01-08 62)
141 [2664/2 [09.01.20 |Wwp(C)- |TAPAN SWAIN |C.O0. [COURT [Order |(se




l020

20 28515/2 NO. 22 |ptd. at
019 2020- No-
01-08 62)
WP (C) - Order (Se
2665/2 109.01.20 129/202 M. R. COURT |Dtd. at
020 20 . ROUTRAY NO. 22 2020- No-
01-08 62)
_ Order (Se
2666/2 (09.01.20 2523202 BALARAM COURT |Dtd. gii;CH at
020 20 : STNGH NO. 7 |2020- o No-
01-08 14)
Order (Se
BLAPL-
2667/2 109.01.20 COURT |Dtd. at
020 20 §887/20 H.K. PATRA NO. 9 |2020- No-
01-03 14)
Order (Se
WP (C) -
2668/2 09.01.20 Dtd. at
R o ig34/20 R.K. SAHOO DR (J) |00 o
01-07 14)
Order (Se
CRLMC-
2669/2 09.01.20 Dtd. at
020 20 ig44/20 N. SEN DR (J) 2020- No-
01-06 14)
2670/2 09.01.20 ["E(C)- COURT giger ;ie
020 20 §§S70/2 P.K. BEHERA NO. 22 2020- No-
01-08 14)
Order (Se
2671/2 [09.01.20 g?éf?zo PRATAP COURT |Dtd. at
020 20 19 KUMAR BARIK NO. 1 2019- No-
12-23 14)
ord s
2672/2 (09.01.20 ?gég;;2 . CoURT |pta. ;te
020 20 o0 (K- NO. 22 2020- No-
01-08 14)
_ Order (Se
2673/2 09.01.20 g?éf?zo s. R. COURT |Dtd. at
020 20 19 TRIPATHY NO. 1 2019- No-
12-23 14)
Order (Se
2674/2 109.01.20 WE(C)— [M/S.SUSHANT COURT |Dtd. at
28471/2 |A KUMAR
020 20 2 e NO. 22 2020- No-
01-08 14)
Order (Se
WP (C) - COURT
2675/2 (09.01.20 [0 0" | asn co R It at
020 20 e ot 2020- No-
01-08 14)
WP (C) - Order (Se
2676/2 109.01.20 086642 CHINTU COURT |Dtd. at
020 20 e SAMAL NO. 22 2020- No-
01-08 14)




CRLMP-

WRIT

(Se

2677/2 09.01.20 GENER Entire at

020 20 1011/20 |J. MANTRI AL, Order BRANCH No—
19 -1

30)

WP (C) - Order (Se

2678/2 09.01.20 |70 )7 |CHINTU . |COURT |ptd. at

020 20 o SAMAL ‘O« INo. 22 [2020- No-

01-08 30)

WP (C) - Order (Se

2679/2 109.01.20 29118/2 CHINTU c.0 COURT |Dtd. at

020 20 5 SAMAL O+ No. 22 |2020- No-

01-08 30)

2680/2 09.01.20 ["E(C)- COURT gijer ;ie

020 20 3%58/2 R.K. MISHRA |C.O. NO. 22 |2020- No-

01-08 30)

ord s

2681/2 (09.01.20 ?géiz;2 MR saHoo |c.o. |COURT g, ;te

020 20 e ‘R O+ No. 22 |2020- No-

01-08 30)

Order (Se

2682/2 [09.01.20 [ME” COURT |Dtd. at

020 20 1862/20 B.K. ROUT C.0. No. 1 |2020- No-

01-07 30)

Order (Se

2683/2 109.01.20 |MET COURT |Dtd. at

o o 1362/20 B.K. ROUT [c.0. [-0U°T Lo o

01-07 30)

Order (Se

2684/2 [09.01.20 [MP” COURT |Dtd. at

020 20 1862/20 B.K. ROUT C.0. No. 1 |2020- No-

01-07 30)

Order (Se

2685/2 109.01.20 |ET COURT |Dtd. at

o o 1362/20 B.K. ROUT [c.0. |-0UFT RO o

01-07 30)

Order (Se

2686/2 (09.01.20 [ME” COURT |Dtd. at

020 20 1362/20 PRAKASH C.0O. NO. 1 2020 No—

01-07 30)

WP (C) - Order (Se

2687/2 109.01.20 21334/2 DILLIP GENER Dtd. at

020 20 e SAMAL AL 2019- No-

12-17 30)

_ Order (Se

2688/2 109.01.20 223%01 BALARAM c.0 EBURg Dtd. at

020 20 5 STNGH R e 2020- No-

01-06 30)

2689/2 109.01.20 CRPMC™ IparaRAM COURT  |Order (Se

o o 433/201 22020 c.o. [NO. 2 |Dtd. at

9 OLD 2020- No-




[ | 01-06 30)
e Order (Se
CRLMC-
43 2690/2 [09.01.20 COURT |Dtd. at
s |50 0 ig91/20 P.K. MISHRA C.O. |- | 0¢ -
01-06 30)
[ Order (Se
43 2691/2 [09.01.20 |SRLMC— |SUBASH COURT |Dtd. at
2937/20 |CHANDRA C.0.
9 1020 20 s CAHANT NO. 1 [2020- No-
01-06 30)
e Order (Se
CRLMC-
44 12692/2 109.01.20 COURT |Dtd. at
5 1550 20 i329/20 A.K. JENA  [C.O. |- 00 e
01-06 30)
[ Order (Se
CRLMC-
44 (2693/2 [09.01.20 COURT |Dtd. at
1 020 20 i;74/20 S.B. UDGATA [C.O. NO. 1 |2020- No-
01-06 30)
[ Order (Se
44 269472 |09.01.20 §§g¥201 A.K. - ;gURg Dtd. ERMINA at
2 1020 20 5 MOHANTY A e 2019- mIscop [NO-
12-19 16)
e Order (Se
44 [2695/2 109.01.20 ???3232 CHINTU o |COURT |Dtd. at
3 020 20 019 SAMAL U NO. 1 2020- No-
01-03 16)
[ Order (Se
ABLAPL-
44 12696/2 (09.01.20 COURT |Dtd. at
4 020 20 éi§l7/2 A.PATTNAIK C.0O. NO. 1 2020 No—
01-03 16)
e WRIT (se
CHIEF |Order
44 2697/2 [09.01.20 171" o 1. o, |oUsTIC ptd. privnbon vl
5 020 20 MISHRA U E'S 2020-
17 COURT [01-06 TON 109
BENCH) |)
WP (C) - Order a(tie
44 12698/2 (09.01.20 19631/2 BHARAT GENER Dtd. No-
6 1020 20 BEHERA AL 2019- °
019 109
10-21 )
[ (Se
Order
44 12699/2 [09.01.20 ?iégé}z u/s.SACHTDA |, [-99FT Iptd. o
7 l020 20 NANDA DASH |~ °°° . 2020-
019 OLD 109
01-08 )
WP (C) - Order ;ie
44 2700/2 |09.01.20 |g- 70 ) IMANOJ KUMAR |, |[COURT |Dtd. e
8 1020 20 0 PATI Y+ No. 7 |2020- 09
01-09 )
44 [2701/2 [09.01.20 [wp(C)- CHIEF |Order (se
9 1020 20 20861/2 P+ K-ROUT C-0- lyusTIC |Dtd. at




__' 019 E'S 2019- No-
COURT |12-13 109
)
WP (C) - Order ;ie
45 12702/2 |09.01.20 |g/ 7 IMANOJ KUMAR |, , |COURT |Dtd. T
0 |020 20 0 PATI Y+ No. 7 |2020- 189
01-09 )
WP (C) - Order ;ie
45 2703/2 109.01.20 |g- 7> |MANOJ KUMAR |, |[COURT |Dtd. oo
1 1020 20 0 PATI Y+ lNo. 7 |2020- 109
01-09 )
S~ CHIEF |Order ;ie
45 12704/2 (09.01.20 20860/2 |A.K.ROUT c. o, |JUSTIC btd. No-
2 1020 20 015 E'S 2019- 109
COURT |12-13 )
WE (C) - CHIEF |Order ;ie
4512705/2 109.01.20 |10 05 5 5k rEnka c.o. |JUSTIC Dtd. No-
3 1020 20 s E'S 2019- 109
COURT |12-09 )
[ (se
45 2706/2 |09.01.20 "E(E)- COURT giger at
1 020 20 51204/2 G. C. BARIK [C.O0. |- * o [ o0 TS;
01-06 )
WE (C) - CHIEF |Order ;ie
45 12707/2 {09.01.20 300200 b rour ¢ . |JUSTIC Dtd. Too
5 1020 20 015 E'S 2019- 109
COURT |12-13 )
WP (C) - Order ;ie
45 |2708/2 (09.01.20 GENER Dtd.
6 1020 20 5324/20 Y. DAS AL 2019- ng
11-05 )
WE (C) - CHIEF |Order ;ie
45 12709/2 109.01.20 20862/2 |n.K.ROUT c.o. JUSTIC |Dtd. No-
7 1020 20 015 E'S 2019- 109
COURT |12-13 )
[ Order (Se
WP (C) - WRIT
45 |2710/2 109.01.20 GENER Dtd. at
e 20 5377/20 K.P.MOHANTY ' 2010~ ?iANCH -
12-12 11)
45 271172 09.01.20 "E(E)- GENER giger ;ie
9 1020 20 31356/2 P.K.JENA g, 2019- No-
11-16 11)
146 [2712/2 [09.01.20 [cRLMC- [D. RAY (GENER | Order [(se




l020

20 2923/20 AL Dtd. at
13 2019- No-
06-25 11)
Order (Se
WP (C) - WRIT
2713/2 109.01.20 GENER Dtd. at
020 20 5261/20 P.C.DAS AL 2018- ??ANCH No-
05-10 31)
Order (Se
WP (C) -
2714/2 109.01.20 GENER Dtd. at
020 20 5349/20 Y. DAS AL 2019- No-
08-20 31)
Order (Se
WP (C) -
2715/2 109.01.20 GENER Dtd. at
020 20 35389/2 P.C.DAS AL 2019- No-
12-20 31)
Order (Se
WP (C) -
2716/2 109.01.20 GENER Dtd. at
020 20 5322/20 Y. DAS AL 2019- No-
11-05 31)
Order (Se
2717/2 109.01.20 ?iégé/z R.S.PATTNAT |GENER Dtd. giiECH at
020 20 019 K AL 2019- 26 No-
12-17 26)
_ Order (Se
2718/2 [09.01.20 ggégg/2 R.S.PATTNAT |GENER Dtd. gii;CH at
020 20 019 K AL 2019- 5 No-
12-17 26)
Order (Se
WP (C) -
2719/2 109.01.20 GENER Dtd. at
020 20 31844/2 P.K.SWAIN Al 2019- No-
12-23 26)
0JC— Order (Se
2720/2 109.01.20 2186/19 SRINIBAS GENER Dtd. at
020 20 a7 MOHANTY AL 1992- No-
09-04 26)
Order (Se
WP (C) - WRIT
2721/2 109.01.20 GENER Dtd. at
020 20 38366/2 K.C.SWAIN = 2006 ??ANCH No-
01-07 22)
Order (Se
WP (C) - WRIT
2722/2 109.01.20 GENER Dtd. at
020 20 8285/20 K.C.SWAIN AL 2019- ?gANCH No-
01-21 13)
Order (Se
WP (C) - WRIT
2723/2 109.01.20 GENER Dtd. at
020 20 8245/20 K.C.SWAIN |~ 2019- ?EANCH No-
03-14 25)
Order (Se
WP (C) - WRIT
2724/2 109.01.20 GENER Dtd. at
020 20 51301/2 B.M.DUTTA AL 2017- ?SANCH No-
11-24 18)




Order (Se
WP (C) - WRIT
2725/2 [09.01.20 GENER Dtd. at
o o 2351/20 .BATSAKH |V o1 ?EANCH o
11-02 9)
2726/2 109.01.20 "E(©)~ GENER gijer ;ie
020 |20 5399/20 JK-C.SHAIN oy 2019- No-
11-16 9)
Order (Se
WP (C) - COURT
2727/2 109.01.20 |g/00,50 [k.c.swaIN  |c.0. No. 3 |PEd- at
020 20 0 oim 2019- No-
11-16 9)
Order (Se
WP (C) -
2728/2 [09.01.20 GENER Dtd. at
020 |20 38238/2 HFGRANA g 2020- No-
01-03 9)
Order (Se
WP (C) -
2729/2 109.01.20 GENER Dtd. at
020 20 éi§27/2 KLRANA g 2020- No-
01-06 9)
WA— Order (Se
2730/2 09.01.20 GENER Dtd. at
020 |20 353/201 HFGRANA g 2020- No-
01-06 9)
Order (Se
WP (C) -
2731/2 109.01.20 GENER Dtd. at
020 20 5234/20 KLRANA g 2020- No-
01-07 9)
Order (Se
WP (C) -
2732/2 09.01.20 GENER Dtd. at
020 |20 286/201 (HGRANA g 2020- No-
01-07 9)
WRIT | (Se
Order
WP (C) - BRANCH |at
2733/2 09.01.20 || o0° | GENER Dtd. i i
020 20 AL 2020-
14 103 TON 115
BENCH) |)
(Se
273472 109.01.20 ["E(C)- GENER gijer at
020 20 %67/20 .K.RANA Al 2020~ Ti;
01-03 )
(Se
ord
2735/2 [09.01.20 ?gé2>;o « maya  |GENER bra. 2t
020 20 > SR AL 2019- e
12-04 )
Order (Se
2736/2 |09.01.20 [ABLAPL GENER Dtd. CRIMIN | ¢
19558/2 |G.K.DASH AL
020 20 o AL 2016- isc_3 [No-
03-29 14)




Order (Se
RVWPET-
2737/2 109.01.20 GENER Dtd. at
020 20 é32/201 C.R.NAYAK AL 5019- No—
12-12 14)
2738/2 [09.01.20 "E(C)- GENER gijer ;ie
020 20 35267/2 M.K.RANA AL 2019- No-
07-23 14)
_ Order (Se
2739/2 [09.01.20 2232320 S.R.TRIPATH |GENER Dtd. at
020 20 19 Y AL 2019- No-
12-23 14)
Order (Se
CMAPL-
2740/2 109.01.20 COURT |Dtd. at
020 20 253/201 S.S.KHUNTIA [C.O. NO. 24 |2020- No-
01-09 14)
Order (Se
CONTC-
2741/2 109.01.20 GENER Dtd. at
020 20 i335/20 M.K.RANA AL 5020 No—
01-07 14)
Order (Se
CONTC-
2742/2 109.01.20 GENER Dtd. CONTEM |at
020 20 1;67/20 K.C.SWAIN 15 p 2019- pT No-
03-20 2)
Order (Se
0JC- WRIT
2743/2 109.01.20 GENER Dtd. at
020 20 é826/19 M.K.PATI AL 1990 ?SANCH No-
01-19 5)
Order (Se
0JC- WRIT
2744/2 109.01.20 GENER Dtd. at
020 20 g$57/20 K.C.SWAIN |~ 2017- ?iANCH No-
11-27 28)
Order (Se
2745/2 109.01.20 ?gg§§32 R. K. - ;gURg Dtd. at
020 20 019 MALLICK T OLb 2020- No-
01-07 28)
Order (Se
BLAPL-
2746/2 109.01.20 COURT |Dtd. at
020 20 2366/20 B. C. PANDA [C.O. | " | o0 No-
01-08 28)
Order (Se
ABLAPL- COURT
2747/2 109.01.20 [y ggns o |y JENA c.o. No. 9 |[Ptd- at
020 20 019 OLD 2020- No-
01-09 28)
_ Order (Se
2748/2 09.01.20 ??22532 BISWARANJAN | |COURT |Dtd. at
020 20 019 DALAT T INO. 1 |20109- No-
12-20 28)
ABLAPL- COURT |[Order (Se
5239/2 22'01'20 18755/2 [MAHES DAS C.0. |NO. 9 |Dtd. at
019 OLD 2020- No-




[ | 01-09 28)
e Order (Se
ABLAPL- COURT
49 2750/2 109.01.20 ([0 h L L o Yo o |ptd. at
8 1020 20 019 oim 2020- No-
01-09 28)
[ Order (Se
49 2751/2 |09.01.20 [ABLAPL COURT 1p 4. at
18750/2 M. R. DAS NO. 9
9 1020 20 015 oLh 2020- No-
01-09 28)
e _ Order (Se
50 |2752/2 109.01.20 ?§5?532 SANGRAM EBURg Dtd. at
0 |020 20 019 RATH oim 2020- No-
01-09 28)
[ Order (Se
ABLAPL-
50 |2753/2 [09.01.20 COURT |Dtd. at
1 [020 20 é§305/2 M. BARAL NO. 1 |2019- No-
12-24 28)
[ CMP— Order (Se
50 |2754/2 109.01.20 1480/20 M. K. COURT |Dtd. at
2 1020 20 5 MOHANTY NO. 24 [2020- No-
01-09 28)
e Order (Se
50 [2755/2 |09.01.20 ?gﬁgi/z P. K. COURT |Dtd. at
3 020 20 019 MOHANTY NO. 23 |2020- No-
01-07 28)
[ Order (Se
50 |2756/2 (09.01.20 ?8255/2 R. K. COURT |Dtd. at
4 1020 20 019 DEHURT NO. 23 [2020- No-
01-07 28)
e _ Order (Se
50 [2757/2 |09.01.20 5235320 KADAMBINT COURT |Dtd. at
5 1020 20 i SAHOO NO. 23 [2020- No-
01-07 28)
[ Order (Se
50 [2758/2 109.01.20 gg?$32o BALARAM COURT |Dtd. at
6 020 20 5 SINGH NO. 23 [2020- No-
01-07 28)
e _ Order (Se
50 [2759/2 [09.01.20 [ABLAPL- PRAFULLA COURT |p 4. at
7 lozo 20 18663/2 |KUMAR NO. 9 |/ o4 No-
019 BISWAL OLD 01-07 28)
[ Order (Se
ABLAPL- COURT
50 2760/2 09.01.20 ([0 bl L Yo o |ptd. at
8 020 20 015 oLh 2020- No-
01-07 28)
e _ Order (Se
50 [2761/2 [09.01.20 ?§22g32 GANESH ;gURg Dtd. at
9 1020 20 019 SAHOO onm 2020- No-
01-07 28)
51 [2762/2 [09.01.20 |[crRiMC- [TOFAN bR () |OFder (Se
0 |020 20 2363/20 |PRADHAN Dtd. at




—' 19 2020- No-
01-02 28)
[ Order (Se
BLAPL-
51 |2763/2 (09.01.20 COURT |Dtd. at
1 020 20 32309/2 S.DASH €-0- No. 23 |2020- No-
01-07 28)
e Order (Se
WP (C) - WRIT
51 [2764/2 09.01.20 GENER Dtd. at
2 1020 20 gi;53/2 T.BAG AL 2019- ??ANCH No-
11-26 33)
[ ord S
51 [2765/2 [09.01.20 ?53(3)9;2 N GENER Dea. ;te
3 |020 20 019 e AL 2019- No-
10-18 33)
e Order (Se
WP (C) - WRIT
51 [2766/2 [09.01.20 GENER Dtd. at
4 |020 20 31332/2 R.R.RAY AL 2019- ?EANCH No-
11-07 34)
[ WP (C) - Order (Se
51 12767/2 (09.01.20 |17 <0 |J.K.MOHARAN GENER Dtd. at
5 |020 20 006 A AL 2020- No-
01-07 34)
e Order (Se
WP (C) - WRIT
51 [2768/2 [09.01.20 GENER Dtd. at
¢ lozo 20 31201/2 B.M.DUTTA | © 2017- ?SANCH No-
11-24 18)
[ ord S
51 [2769/2 [09.01.20 ?52;%;2 b copas GENER Dea. ;te
7 |020 20 019 e AL 2019- No-
12-10 18)
e Order (Se
WP (C) - WRIT
51 [2770/2 [09.01.20 GENER Dtd. at
s 020 20 1231/20 S.C.DAS AL 2015- ?EANCH Noe
10-16 42)
[ WP (C) - Order (Se
51 12771/2 (09.01.20 [72 7 |JANMIJAYA  |GENER Dtd. at
9 1020 20 019 PARIDA AL 2020- No-
01-06 42)
52 [2772/2 |09.01.20 ["E(C)- GENER gijer ;ie
0 1020 20 éig22/2 S SAMAL AL 2020- No-
01-07 42)
e Order (Se
RVWPET-
52 (2773/2 09.01.20 COURT |Dtd. at
1 020 20 322/201 P.K.PATRI C.O. NO. 22 |2020- No-
01-06 42)
[ Order (Se
0JC- WRIT
52 2774/2 109.01.20 GENER Dtd. at
5 1620 0 é3283/1 D.K.BEHERA | 2011- ??ANCH No-
04-19 22)
52 [2775/2 [09.01.20 |oJc-  |D.K.BEHERA |GENER | Order WRIT  |(Se




l020

20 10584/1 AL Dtd. BRANCH |at
996 2011- -5 No-
04-19 22)
0JC— Order (Se
2776/2 109.01.20 676/199 J.K.MOHARAN |GENER Dtd. at
020 20 5 A AL 2019- No-
09-17 22)
Order (Se
ABLAPL- COURT
2777/2109.01.20 [ 00055 Iy r. DASH c.o. No. 9 |[Ptd- at
020 20 019 OLD 2020- No-
01-07 22)
Order (Se
2778/2 09.01.20 2529/19 B.R.SENAPAT |GENER Dtd. giiECH at
020 20 08 I AL 2014~ 3 No-
11-19 33)
Order (Se
0JC- WRIT
2779/2 109.01.20 GENER Dtd. at
020 20 53351/1 B.K.PATI AL 2019- ??ANCH No-
04-30 30)
Order MISC (Se
2780/2 109.01.20 [MACA- PRASANJIT GENER Dtd. APPEAL at
020 20 56/2014 BEHERA AL 2015- SEC No-
04-30 . 1)
Order (Se
2781/2 |09.01.20 |AHO- GENER Dtd. at
020 20 32/1990 R-K-BARIK 2018- M.J.Colgom
05-07 1)
SA- Order (Se
2782/2 109.01.20 GENER Dtd. at
020 20 218/199 C.R.DAS Al 2019- No-
10-21 1)
2783/2 [09.01.20 [FAB~ GENER giger ;ie
020 20 506/201 B.SAMANTRAY AL 2020- No-
01-09 1)
RSA— Order (Se
2784/2 109.01.20 GENER Dtd. SECOND |at
020 20 258/200 PLKCPATRL g 2012- APPEAL |No-
02-16 2)
Order (Se
2785/2 /09.01.20 |RSA- GENER Dtd. SECOND |at
020 20 4/2009 |F-FRADHAN 1, 2014- APPEAL |[No-
10-20 4)
Order (Se
WPCRL-
2786/2 (09.01.20 GENER Dtd. at
020 20 é20/201 M.K.RANA AL 2020 No-
01-07 4)
SA- Order (Se
2787/2 109.01.20 GENER Dtd. SECOND |at
020 20 é58/199 P.C.MOHANTY |, 2001- APPEAL |[No-
03-26 2)




_ Order (Se
2788/2 [09.01.20 [SBPMCT |5 R SENAPAT |GENER Dtd. CRIMIN | ¢
2697/20 AL
020 20 17 I AL 2018- MISC—3 No-
05-16 18)
Order (Se
ABLAPL- CRIMIN
2789/2 109.01.20 3920/20 B.K.MOHANTY GENER Dtd. AL at
020 20 19 AL 9999~ MISC—3 No-
12-31 14)
Order (Se
BLAPL-
2790/2 109.01.20 COURT |Dtd. at
020 20 5327/20 P.NAYAK C.0. No. 1 |2010- No-
11-26 14)
Order (Se
MA- MISC.
2791/2 109.01.20 GENER Dtd. at
020 20 593/200 B.P.MOHANTY AL 2002- 2E§EAL No-
03-28 NS
Order (Se
CRLA-
2792/2 109.01.20 GENER Dtd. at
020 20 809/201 S.K.DAS AL 2019 No-
12-18 1)
Order (Se
2793/2 (09.01.20 |SA- K . DANG GENER Dtd. SECOND |at
020 20 61/1998 | ° AL 2018- APPEAL |No-
03-22 o)
Order (Se
2794/2 109.01.20 |RPFAM- |BALARAM GENER Dtd. FIRST |at
020 20 5/2019 |SINGH AL 2020- APPEAL |No-
01-24 2)
SA- Order (Se
2795/2 109.01.20 GENER Dtd. at
020 20 327/198 K. DANG AL 1993- No-
09-29 2)
Order (Se
TRP (C) -
2796/2 109.01.20 GENER Dtd. at
020 20 364/201 J.P.KAR AL 2017- M.J.C No
12-11 6)
_ Order (Se
2797/2 [09.01.20 éggéigo R.C.MOHARAN |GENER Dtd. at
020 20 19 A AL 2019- No-
12-12 o)
Order (Se
2798/2 109.01.20 222?520 GANESH GENER Dtd. ;iIMIN at
020 20 1s SAHOO AL 2015- Misc_3 No-
05-05 18)
_ Order (Se
2799/2 [09.01.20 ?g?gg/2 K.C.TRIPATH | |COURT |Dtd. at
020 20 019 Y T INO. 23 |2020- No-
01-09 18)
2800/2 109.01.20 “BLAPL™ lovort COURT  |Order (Se
020 20 18659/2 PRAKASH KAR C.0. [NO. 9 |Dtd. at
019 OLD 2020- No-




| 01-07 18)
e Order (Se
ABLAPL-

54 2801/2 [09.01.20 COURT |Dtd. at
9 1020 20 éi210/2 L.K.NAYAK - 1C.0- lyg 1 |2020- No-
01-07 18)

[ Order (Se
55 (2802/2 |09.01.20 ?3?52/2 B. R. - COURT |Dtd. at
0 1020 20 I MOHANTY 0+ INo. 23 |2020- No-
01-09 18)

NIC






